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LOKSABHADEBATES

LOKSABHA

Thursday, Apnl 29, 1993/Vaisakha 9,1915
(Saka)

The Lok Sabha metat
Eleven ofthe Clock

[MR SPEAKER inthe Chair
ORALANSWERS TOQUESTIONS
[Translation)
Cesson Steel

*801 DR CHINTAMOHAN

SHRINITISHKUMAR

Will the Minister of STEEL be pleased to
state

(a) whetherthe Govemmenthave mproved

(b) if s, the rate of the cess per tonne
imposed onvarious types of steel dunng 1992-
93 andthetotalamountcoliectedthereby dunng
this peniod,

(c) whether the Union Government have
imposedothertaxesinaddtiontothese cesses,
and

(d) if so, the details alongwith the rates
thereof?

[Enghsh]

THEMINISTEROF STATE OF THEMIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV) (a)to(d) Astatementisiaidonthe Tabile
ofthe House

STATEMENT
(a)and(b) Thelevies andcessesonsteel

producedby mainproducers (excluding indian
Ironand Steel Co ) andthe rates dunng 1992-93

various types of cess on steel, wereasunder
Levy/Cess Amount
1 Steel Development Fund (SDF) Rs 350-500pertonne onsteel
2 Engineering Goods Exports Rs /300pertonne onsteel

Assistance Fund (EGEAF)*

3 Joint Plant Committee (JPC)
Cess*

Rs 113pertonneonpigiron

Rs 3pertonneonsteel

* Only on erstwhile JPC categones of steel
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Thetotalamountcollectedfromthe main
producers onaccount ofthese levies/cess was
Rs 577 24 crores duning the year 1992-93
These levies/cess are not applicable to the

APRIL 29,1993
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secondaryproducers

(c)and(d) TheUnion Governmentievies
excise duty on wron and steel products the
presentrates being as follows

ftem Rates
1 Pigiron Rs 500pertonne
2. Billets Rs 1000pertonne

3  Longproductslike
bars and roads
structural

4  Flatproducts like Hot

Rolled Coils/Cold

RolledCoils Plates

Rs 1000pertonne

12 5%ad valorem

[Translation]

SHRINITISHKUMAR Mr Speaker Sir
the production cost of steel in ourcountry has
beenincreasingincessantly The costofinputs
ikecoal electncity andheavyoilhas increased
There Is an excessive increase in pnces of
thesethingsinourcountryascomparedtothose
inothercountries Ontheonehand the costof
inputs aimostincreasedby 200% inothercoun
tnes whilethe samehasincreasedby667%in
ourcountry justwithin the penodfrom 1973to
1990 andonthe other hand heavy dose of cess
hasbeen administeredhere-asthehon Minis-
ter has just pointed out-thus making our steel
more and more costly Most of the eamings of
cess levied by the Governmentinthe name of
Engineenng Goods Exports Assistance Fund
goto the International Pnce Re-imbursement
Scheme Engimeering goods are exportedto
othercountnes Financialassistancesgivento
such engineennggoodsproducers topurchase
steelintheintemationalmatches inthesecir-
cumstances apeculiarsituationisgoingonin
which onecategory of consumars gets the ben-
eftatthe costof theothercategory |wouldhke
to know in view of the proposal made by the
Mimnstry of Commerce andthe recommenda-

tions made by the Committee of Secretaries
whetherthe levy andcessimposedonthe main
producers will also be levied on steel units in
E E AF Secondary Sector of if so the re

sponse of the Governmentthereto andwhether
itisbeingmplemented

{Enghsh]

SHRISONTOSHMOHANDEYV itisafact
that Committee of Secretanes recommended
thatthe cess which is being levied only in the
pnmarysectorte ourpublicsector shouldbe
also introduced inthe secondary sector We
have discussed withthe Commerce Ministry |
amgladtosaythatwe have decided nottohave
textended inthe secondary sector Butweare
finding out other means howto helpthe Eng!
neenng Goods Exports Assistance Fundbe
causethisisone ofthe sectorswhere many seff
employed engineers are doing work, they are
competing intheworld marketand eaming good
foreignexchange So thepresenttrendisto
continue thisforashorter penod by not extend
ingittowards the secondary sectorandaisoto
findoutmeanswhereby - as very nghtiy pointed
outbythehon Member-the pnimary sectoralso
stakenoutofit ithinkwithintwo orthreemonths
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some correctdecisionwill be taken

[Transiator]

SHRINITISHKUMAR Mr Speaker Sir
the levy is imposed on the Steel Sector for
rassingthe Steel Development Fund Iwouldhke
toknow fromthe Govemmentthrough youthe
total money collected sofarforthis purpose and
whetherthe funds are utilised forthe improve
ment, modernisation and expansion of Steel
Sector or only to meet the administrative ex-
penses Hasthe Governmentever reviewedthe
amount raised in Steel Development Fund with
a view to find out the ratio of Government s
investment in it an whether the Government
propose to withdraw the levy for raising the

SteelDevelopment Fund?
{Enghsh)

SHRISONTOSHMOHANDEYV Asfaras
the Steel Development Fundisconcemed the
deais to improvethe qualty technology and
efficiency of products of ron and steel Ason
datefromthe begmnning wehavecollectedabout
Rs 4103crores Fromsail Wehave collected
Rs 3096 croresandwehavegivenaloantoSAIL
amounting to Rs 4328 crores In the case of
IISCO, wehave collected Rs 46croresandwe
have givenaloanamountingtoRs 45crores
RegardingVSP, wehavecoliected Rs 27 crores
andwehave given aloanamountingtoRs 15
crores Regarding TISCO we have collected
Rs 934 crores andwe have givenalamof Rs
819crores Therearethreetype of loangiven
Onetsbeanngannterest of 8 percent givenfor
production, another s beanng 5 percentinterest
given for infrastructure and the third one 1s
beannginterestof2percentgivenforsocialand
otherwork This ts repayable within 12 years
withamoratonumoffouryears So thisfundis
very useful You need not go to the Budget
assistance Youcan generate yourownfunds
itisafactthatweareadding ttothe costof steel
But, atthesametime , specifiedamountisbeing
€armarked whichis only spentforthe develop-
mentoftheplants ithasworked verysuccess-
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fully Hence he have noideaoftakingttoutatthe
momentbecause by and largethe Steel Ministry
has been asked to make its development
modemisation and maintenance fromits own
resources andnotto dependuponthe Budget
Keepingthatinmind we wanttocontinue with
theSDF

SHRIMAT!| SUSEELA GOPALAN Sir
duetodumpingofthesteelinourcountryasalso
duetothe price difference between imported
steelandthe ndigenoussteel nowthe SAlL and
TISCOaretorced to slow down production of
theirproducts Whatarethemeasurestakenby
the Governmentto save this industry fromthe
dumping of the steel products from Germany
Japanandothercountnes?

SHRI SONTOSH MOHAN DEV Itis a
matter of factthatif yougothroughthe statistics
the total quantity of finished steel which has
come from outside the country1s more orless
the same ofthe lastyear sfigure The amount
comesto 1400andoddcrores Theexporthas
alsoincreased There are the Anti-Dumping
Rules We know there are apprehensions in
certansectors includingthe SAILand TISCO
ashasnghtlybeensaidbythehon Member We
have told them that if there 1s any specific
instance they should draw the attention ofthe
Finance Ministry andthe Commerce Ministry
the Anti-Dumping Rules area alsothere Atthe
moment itisexpectedthatbythe reductionin
the customs duty out products will be more
competitive the qualtywillbe muchbetterand
the apprehension that is there has not really
affectedthemarketas yet

But we are keeping a watch and if the
stuationanses antidumping rule thereandwe
will take action

[Transiation)

SHRIHARCHAND SINGH Mr Speaker
Sir the Government of indiahas reducedthe
customs duty on various items while excise
duty onsteethasbeenmcreasedby 15percent
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Throughyou, | wouldlike to knowastowhatare
the causes due to which excise duty has been
increased on steelonly.

[English)

SHRISONTOSHMOHANDEV: Itisafact
that excise duty has beenincreased oncertain
items and customs duty has beenlowered. We
have gotamemorandumfromvarious associa-
tions andproducers. Wehavetakenitupwiththe
Finance Ministry. Letus hope thatsomething
willcome asthe Minister himself has saidinthe
Housethat noindustry willbe suffenngbecause
of thetaxpolicy. Icannotspecially say which are
the items here. But we have taken it with the
Finance Ministry and something hopeful will
come inthe Finance Bill.

[Translation)

SHRINAWAL KISHORE RAI: Mr.Speaker,
Sir, through you, | would like to submit that
whatevertaxes maybeimposedonsteelunless
the cost of production is reduced, we cannot
competeintheinternational market. The major
cause of higher costof production in ourcountry
ascomparedtothatinothercountriesisthelarge
scale consumption of energy resources like
coal etc. As per the figures gathered by the
Ministry of Steelitself, the total consumption of
coal atworldlevelisfrom 12%to 56% whereas
in ourcountry itis 678% . Similarly as regard
energy, the total consumption atworld levelis
from61%to 166% whileinourcountryitis 711%,
Iwould like to know whetherthe Government
proposes totake measures to reduce the con-
sumption of energy resources andconsumption
of coal in India in comparison to the other
countries of the world.

[English]

SHRISONTOSHMOHANDEV: ltisafact
that power is a very important factor in the
production of steel. Most of the plants are depen-
dent on the State Electricity Boards or the
Central Electricity Board for supply of power.

APRIL 29,1993
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And eventhe per unitprice of power s going up
dayby daybecause of more costof coal, oil and
otherthings. Butweinthesteelplants havetaken
steps to see that less power is consumed for
more production of steel. And we have been
successfulincertain plants. Thisis one ofthe
areas where we do giveimportancetoseethat
power consumptionis reduced. And lamsure,
we will be able to achieveitfurther inthe near
future.

' Paraffin Wax

803. SHRI MOHAN SINGH (DEORIA):
Will the Minster of PETROL EUM AND
NAT URAL GAS bepleasedtostate:

(a)the quantity of paraffin wax exported by
the Governmentduring the last three years;

{b) the number of units producing paraffin
wax through indigenous technique which be-
came sick during the above period as a resuit
thereof?

(c) the actionbeing taken by the Govemn-
mentto meet the requirements of smali scale
companiesproducing paraffinwaxinthe Coun-
try.

(d) whetherthe Government proposetoset
up any unit of paraffin wax in Barauni Oil Refin-
ery;

(e)if so, the justification of setting up this
unitwhenthere are such companiesinthesmall
scalesector; and

(f) the totalforeign exchange spentonthe
importorwax during thelastthree years?

THEMINISTER OF STATE OF THEMIN-
ISTRYQF PETROLEUMANDNATURAL GAS
(CAP. SATISHKUMAR SHARMA): (a)to (f). A
statementisiaid on the Table ofthe House.

STATEMENT

(a) to(c). There was no export of Paraffin
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Waxduringthe lastthree years exceptforavery
small quantity of 200 tons to Bangladeshon an
basis for 1991-92and 1992-93.In
additionto Slack Wax from Barauni Refinery,
additional Slack Waxfrom Haldai Refinery and
Madras Refineries Limited is alsobeing offered
to authorised Slack Wax processors. import of
SlackWax has since been decanalised.

(d) and (e). Indian Oil Corporation are
setting up a Paraffin Wax Plant at Barauni by
revamping of the Slack Wax producing unitwith
aview to meetthe shortfall in the availability of
Paraffin Wax Type | and Type llinthe country.
These two types of Paratffin Wax are not pro-
ducedbythe small scale slackwaxprocessing
units. This project would in no way affect the
availability of slack wax committed from Barauni
tothe small scale sector which is tothe extent
0f33-35000 TPA.

(f) Anamount estimatedto be equivalentto
Rs. 154.41 crores in foreign exchange was
spentimportof Paraffin Waxduringthelastthree
years.

[Enghish]

SHRIMOHAN SINGH: Mr. Speaker, Sir,
itis very unfortunate that the units producing
paraffinwasinthe country have beenbecoming
sick duetoirregularsupply of rawmatenal, thus
rendering thousands of workers unemployed.
Throughyou, iwouldliketoknow exactnumber
of small scale andbigindustrial units producing
paraffinwas all overthe country andwhetherthe
existing refineries inthe country are producing
and supplying the raw material to catertothe
needs of small scale and large scale industrial
units producingparaffinwax.

[English)

CAPT. SATISH KUMAR SHARMA: Sir,
there are 262 registered small scale units pro-
ducingparaffinwax. | wouldliketo, through you,
inform the hon. Member that there are three
types of paraffinwaxes. They aretype-|, type-ll
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andtype-lllis beingmanufacturedby the small
units. Thepositionisthat Indiais morethan self-
sufficientinthe production of type-il. The shont-
ageis only intype-l andtype-ill. Most of the Lig
refineries are only manufacturing/processing
type-l andtype-il. Thereis ashortfallintypeland
type-ll. We areimportingtype-l and type-ll only
andnottype-lil. Infact, we have exportedsmall
quantities oftype-lil on anexpenmentalbasisto
Bangladesh sothatindirectly it helps the small
scale units asthere is asurplus intype-lil. We
have also taken some measures which will help
the scale units like the reduction of duty. Earlier
itwas 110percentand now itis 85 percent.

As the hon. Member Is aware, the slack
wauhasbecome adecanaliseditem. So,we are
well conscious of thefact thatsmall scale units
areinvolved in manufacturing type-ill paraffin
wax and we are looking at various other mea-
sures whichmay help these small scale units.
Nothingisbeingdone, asfarastherefinenes are
concemed, asfarastheexpansionisconcemed
which relates totype-! andtype-Il, sothatthe
small scale units are not affected.

[ Translation}

SHRIMOHAN SINGH: No, Sir, repliesto
altmy points have notbeen given. | would like
toknow the justification of setting up anew unit
in the Barauni Refinery by the Government,
particularly whenithas notbeen abie to supply
therequisite rawmatenalto ouruntts are quite’
capable to produce type-| andtype-il paraffin
whichis in great demand. | woulditketo know
aboutthejustification of setting up this new unit,
the quantity of consumption of waxinitandthe
totalamounttobe investedinit.

[English]

CAPT.SATISHKUMAR SHARMA: Sir, |
may again repeatherethatthe Barunirefinery's
production plan of 20,000 MT per annum of
paraffin waxwill not affect the present supply of
slack wax tothe 262 small scale units. Barouni,
HPCL and MRL will only produce type-l and
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type-li paraffin wax which s notbeing produced
by the small scale units. Type-l and type-Il
paraffinwaxis presently subsidisedtothe extent
of Bs. 130crore perannum fromthe Qil Spool
Account. The subsidy goes forthe productionof
approximately 40,000 to 50,000 tonnes per
annum,

{canthe hon. Memberthatthe Barouni of
forthat matter any otherrefinery willnotunder-
take any processing which will affectthemanu-
facturing of type-ill by the small scale units.

SHRIRAMESH CHENNITAL: Type-land
type-ll paraffin wax i1s not available in large
quantities in ourcountry. So, | would iketo know
fromthe hon. Minister whetherthe Government
is allotting this type-l andtype-ll paraffixwax to
the small scale units which is necessary for
producingtheir products. I so, whatisthecnte-
rialaid down for allotment of this paraffin wax?

CAPT. SATISH KUMAR SHARMA: Sir,
the Government has noplansto allocate type-
 and type-1l paraffin wax to small scale units.
Small Scale units are only confined to the
processingof typing-lll andwe have noplans, at
present, tochangethat.

[Translation]

SHRI ASTBHUJA PRASAD SHUKLA: Mr.
Speaker, Sir, lwould liketo know fromthe hon.
Minister that dunng 1992-93,., 40000 MT of
paraffin wax was imported at the rate of Rs.
65,400 perMT and it was sold atthe rate of Rs.
16,959 per MT. The Goveriiment has given
subsidy to make up theloss. As perthecritena
fixed by the Corporation, there is not much
difference between paraffinwaxtype-ilandpar-
affin was type-lil. Type-lll is produced in our
countryanditcan servethe purpose. |wouki iike
toknow fromthe hon. Ministerastowhatwasthe
reason formakingprovision of Rs. 200croreas
subsidyto make up the loss incurred on 40000
MT wax.

My second question is that as per the
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criteria, the ratio of difference of priceriseinthe
prices of paraffin wax and slack waxwas 1:21
would like to know as to what werethecircum-
stances which compelled the Govemmenttofix
the unitorm price was perthe ordersissuedon
17.9.92. The Governmenthas violatedthe crite-
na. lwouldlike to seek the clarification onboth
theissues.

[English)

CAPT.SATISHKUMAR SHARMA: Spe-
cifically | cangointothe pomtmentionedby the
hon. Member and | willinform him, through you
Sir. About the second point let me inform the
Memberthroughyou thatslackwax and paraffin
wax aretwodifferentthings. Slackwaxisthe raw
material and paraffin wax is the end product.

[ Translation]
New Ayurvedic Drugs

804. DR. MAHADEEPAK SINGH
SHAKYA: Will the Minister of HEALTH AND
FAMILY WELFARE bepleasedtostate:

(a)whetherresearchisbeingconductedto
develop new ayurvedic drugs to check vanous

epidemics;

(b) if so, the amount allocated to the Re-
search Centres during 1990-91 and 1991-92
respectively; and

(c)theoutcome ofthe research undertaken
duringthe lastthree years?

[English}

THEDEPUTYMINISTERIN THE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
{SHRI PABAN SINGH GHATOWAR): (a) to
(c).Maineffortof researchin Ayurvedahasbeen
onclinical evaluation of remedies describedin
Ayurvedic classicaltexts, literacy researchand
evolutionofpharmacopoeir standards. 80mono-
graphs of single drugs of vegetable origin have
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been prepared, Clinical evaluations have been
done n respect of Kshara Sutra, Kutaki,
Bhoomyamalakya, Ayush-64forMalaria, Ayush-
56 forepilepsyand 77 oilinpsoriasas. ThePlan
allocation for Central Council for Researchin
Ayurveda and Siddhawas Rs. 6.57 crores in
1990-91 and Rs. 7.91 croresin 1991-92.

[Translation]

DR. MAHADEEPAK SINGH SHAKYA:
The reply given by the hon. Minister is totally
differentfrom my question. My simple question
1s whether researchis being conductedto de-
velop Ayurvedic medicines to check varcous
epidemics. His reply is that the Government
does the research work on the basis of clinical
evaluation of remedies described is Ayurvedic
classicaltexts. Herefereed to many medicines
andmentioned Malaria, Psonasas and Hysteria
nregardto checkthese epidemics. Psoriasas
and Hystena are not the communicable dis-
eases but they are called epilepsy. The details
regardingresearch havebeengivenntheshape
of Kshara and Ayush whereas in Ayurveda
many kinds of medicines, iInthe shape of Rasa,
Bhasma, Asava, Anshta, ChumaandKwath are
prepared.... (Interruptions)

MR. SPEAKER: You are deliveringalec-
ture on Ayurveda. Itis not proper. Youshould
cometo the original question.

(Interruptions)

MR. SPEAKER: Youmaysitdownif you
don’twishto ask the question. itwillnotgo like

this. (Interruptions)

MR. SPEAKER: Youshouldcometo the
point.

DR.MAHADEEPAK SINGH SHAKYA: |
wouldiiketoknawfromthe hon, Ministerwhether
any schemeis being formulted orporposedto
be formulated by the Government to prouce
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those medicines through ‘Shiravasti’ process

- onthebasisofcharak Samhita. ifithas notbeen

consideredtilinow, whatarethereasonsthereof.
Thehon. Minister may kindlybe directedtogive
reply of this question.

[Enghsh]

MR. SPEAKER: You are not asking the
questionto ascientist. Youareaskingaquestion
to apolitician and aMinister. Heis responsible
forpolicy making and notfor scientific research.
Please understand this.

SHRIPABANSINGHGHATOWAR: There
aretwo concepts in Ayurveda. One s theclas-
sicaldrugs andthe otheris patentdrugs. Thus,
whether it is a classical or a patent drug, the
ingredients shouldessentially be onlythosethat
have been descnbed in recognised books of
Ayurveda. (Interruptions)

MR. SPEAKER: He has explained that
therearetwo drugs.

| Transiation)

DR. MAHADEEPAK SINGH SHAKYA:
Thehon. Ministerhas mentionedinhis reply that
plar allocations of the Central Council of Re-
searchin Ayurveda and Sidha were Ras. 6.57
crorefor 1990-91 and Rs. 7.91 croprefor 1991-
92. Iwould iketoknowfromthe hon. Ministerthe
totalnumberof research centres andtheinvest-
ment made inm each centre. This 1s my first
question.Regardingmysecondquestion i woulld
like to seek your protection. The Government
has conceded inits reportfor 1992-93thatthere
1s shortage of new equipments in research
centres and educational institutions run by it
There are nolaboratories Chemical goods are
notavailable forchemcialtest in laboratories.
Wouldthe Govermmentformulate anay scheme
to meet this shortage? Have you evaluated
these Ayurvedic Research Centres? I so, what
measures arebemngtakentomeettheshortages
foundtherein?
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. [English}

SHRIPABAN SINGH GHATOWAR: Sir,
there is the Central Councit of Research in
Ayurvedha and Sidha. Under this Central Coun-
cil, there are 85 centres all over the country.
These 85 research centres are assigned with
various types of researches. They are doing
research work. It is true that there are some
difficulties in some research centres under
Ayurveda. The Governmentis taking all efforts
to mitigate their problems.

SHRIPALAI K.M.MATHEW : The ques-
tion is very specifically about research and
allocation of funds. Forthe lastyear, onlly Rs. 8
crores has been allocated for Ayurvedic and
totherindeginous systems of medicine. | feel
thatthe Government hastotake a very holistic
view of all the medical systems. if that is ac-
cepted, we canfindthatthe funds allocated for
theresearchaswellasfortheotheraspectinthe
systemis very mergre, verysmall. inview of the
greatcontributions which Ayurvedhahas made
forthe medical systemin the country, I would
liketo know fromthe hon. Minister, through you,
Sir, as to whether more funds willbe allocated
forresearch.

SHRIPABAN SINGH GHATOWAR: Sir,
we areincreasingthefundsfromyeartoyear.
MayImentionherethatin1986—87, undernon-—
plan expenditure, we havegiven Rs. 384lakhs.
In 1992—93, it is Rs, 599 lakhs. Under plan
expenditure, itwas Rs. 75.6 lakhs in 1986—87.

Intheyear 199293, itis Rs. 287 lakhs. So,
everyyearwe areincreasingthegrant.

MR. SPEAKER : He thinks that it is not
sufficient. Are you going to give them more

money.

THEMINISTER OF HEALTHAND FAM-
ILY WELFARE(Shri B. Shankaranand): This
yearwe are goingtoincrease the fund.
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[Transiation}

SHRIMAT! BHAVNA CHIKHLIA : Mr.
Speaker, Sir, | would like to submit that in
comparisantootherdrugs, the Ayurvedic drugs
arequite safe, sowe mustgive properattention
tothem. In this connection | would like to ask
whether the Government 1s making any ar-
rangementtoimprove those druginjstitutes in
hill areas like the one in Junagarh which are
functioning very well now, sothatthey may work
propertly andyield good production.

{English)

SHRIPABAN SINGH GHATOWAR: Sir,
as | said,k there ar> already 85 centres of
research. We have identified some of the hill
areas for preservation because the botanical
requirement, thatios plants are available there.
The Government woullld like to enoourage the
preservationofthose areas.

[Translation]

SHRICHHEDI PASWAN : Mr. Speaker,
Sir, the hon. Minister had not made any refer-
encetothedreaded diseases of Kala—azarand
goitre in his reply. The Kala-azar has climed
thousand of lives inBiharandgoitre s affectnng
other parts of the country also. Both Kala-azar
and goire are epidemics. | would like to know
whether any researchhasbsen madesofarto
develop any durg for the control of these dis-
eases. I not, thereasons therefor?

[English)

SHRIPABAN SINGH GHATOWAR: Sir,
the Central council of Research for Ayurveda
andSiddha has made a study about Kala-azar.
About 300 cases were studied during its out-
break. This study is notyet conclusive.

[Transiation]

SHRIDAUDAYAL JOSHI: Mr. Speaker,
Sir, you have just said that the hon. Ministeris
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nota doctor

MR SPEAKER Pleasesdon'trefertome
Cometothe question

SHRI DAU DAYAL JUSHI | have to
submit that though the hon Minssteris nota
doctor

{Enghsh]

MRSPEAKER Pleasecometotheques-
tion |donotwantunnecessary arguments

[Transiation)

SHRIDAUDAYAL JOSHI Myquestionts
thatthe Mimberwho asked onginaluestonhas
asked about janapadodhwans expdemics
The sage Charak had decribed the *
janmapadodhwans epidemics 3500 vearback
The Ayurvedic departmenthascomplete litera
tureonit Hadthehon Minister ancwered after
goingthroughthe lterature, the hon Minister
mightnothaveben puttotrouble andtne might
have giben correctreply The‘Vishamjwar'is
nowhere decnbed as Mahavyadhi 1 e epi-
dewnie, "Santatah satko Anyedhyuka Tntiyak
Chaturthako” This 1s not mentioned as
Mahavydhi any here He has replicd about
epilepsy But 1t 1s not mentioned ac
“Mahavyadhr® (epidemic) “Chinta Shokadtbhi
Dukhah Krudh Hit Shretasui Sthitah Kritw
Shramite Apdhwans Apsmarasya Sakuruvet’
The hon Minister’s question was refated to
Mahavyadhis (epidemics) Butmstead of gving
details about Mahavyadhis (epidemics) the
Hon Minister has answered somethingelse
Therefore, he musttake his officials to task so
thatthe hon Ministers may getatleastcorrect
Teply

Iwoulldlike to request the hon Ministerto
give one—~line reply whether his Minsstry has
conducted any research on epidemics any -
where? if so, he may givea correct replytot
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[English]

SHPIB SHANKARANAND Sir Icansee
thatthehcn Ministeris more concemed about
the Ayurvedic treatement with regard to the
epidemic Thatiswhatlcanunderstannd Mem-
bers of the House are unaware that some de-
cades agobeforethe aggressive capturebythe
modern medicine Ayurveda did not prevent
eptdemic whether it was Plauge cholera or
Malana Thywere a'llrampantinthis country

When atatime Ayurveda was atts peak
lamnot g Jingtocondemn ayurveda system of
modicing Ayurveda 1> an ancient system of
medicine fortreatment of diseases Ayurveda
lhysemphasismore onpieventive and promo-
tive aspec tsof hcatth whereas modemdemicines
lay emphasis onthe curative aspect of health
Ayurveda has notbeen abletotully meetcertan
demands of epidmics whenever they occurred
inthecountry Thatis why modem medicinehas
been the only source for us to prevent these
diseases Wewil'have aprogiammeforeradi-
cationof diseases We havecompletely eradi-
cated Small Pox We have almost reduced
Malana Plague hdas just disappered hot be-
cause of Ayurveda but itis because of modern
medicines So the hon Member should kriow
that ayurveda lavs emphasis more on the pre-
ventive and promotive aspects of health:

SHRIMRUTYUNJAYANAYAK Srr, last
yeathousands of people of Koraput, Phulbam
and Bolangirhave been affected duetospread
of epidemics So many people died For your
informationthhese three distrcts have gotenor-
mous natural resources and herbalproducts

There are also Ayurvedic Colleges itis
Wpcause thereareasorzones are epidemic—
prone So |wantto knowwhetherthe Govemn-
mentwiliconsider to give prionty for setiingup
resecarchCeniiccinthese areas

SHRIB SHANKARANAND Allthatican
cay isthatthis s just asuggestionforaction
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SHRI GOVINDA CHANDRA MUNDA
Sir Iwould like to know fromthe hon Minister
throughyou aboutfamily plannng lunderstand
thatcomparedto Allopathicmedicine, Ayurvedic
medicinets morepopular Iwanttoknowonwhat
subjects youaredoingresearch |wanttoknow
whetheronfamily planning, Ayurvedic medi-
cines are beingusedornot Ifyoucompare both
the systems, whichone, you consider better?

MR SPEAKER It 1s agood question
according to him, Ayurvedic medicinestocon-
trot population are more effective whatisbeing
doneinthatarea”

SHRIPAB A NSINGHGHATOWAR
Sir, underthis Central Research, researchis
going onfoi family planningthrogh Ayurvedic
medicines Research 1s goi8ng on on
Pippalayadi Yoga, AyushAC 1V NecdOiletc
We have not reached any conclusive stage
whether we can recommenmd this for Family
Planning

[Translation}

Production of Pigiron, Sponge lron and
SteelnU.P

*805 SHRIARJUN SINGH YADAV
SHRIHARIKEWAL PRASAD

Wilithe Minister of STEEL be pleasedto
_ state

(a) whetherthe Governmenthave made
any efforttoincrease the production of pigiron,
sponge iron and steel in Uttar Prade<h

(b) if sok the detaills thereof for the lest

1990-91
5498

(+6 Bolr)
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threeyears and

{c) thepiecentage of ncrease madeintheir
productionduiringthe currentyearincopansbn
tothelasttwo years?

[English}

TheMinister of State of the Ministry of Steel
(Shrisontosh Mohan Dev)

(a) to{c) AStatementislaidonthe Table
ofthe House

(a)to(c) Govermmentdonotproposetoset
upnewron & steel plants dunngthe Eighth Five
year Plan However anumber of steps have
beentakenby the government to encourage
pnvate sectorinvestmentinthe steelindustry so
astoincrease production of ronandsteelinthe
country These include exemtion of iron and
steel fro m the requirements of compulsory
hcensing subject to some locational restnc
tiuns removal of control over pricingand distri-
bution, Inclusionofiron andsteel inthe istofhigh
prionty industnies and reduction inimportduties
on raw matenals intermediates A set of
' Guidiines for Entrepreneurs in Iron and Steel
Industry has also been issued for providng
quidance o prospective entrepreneurs inter-
estedinsetting up new iron and steei projects

At present, a large 8 lakh tonness per
annum spongeirenpiojectisunderimplemen-
tation in the private sector at Jagdishpur in
district Sultanpur Theieisnochange dunngthe
llastthree years as regares production of sponge
ronandpigiron asthere are no units producing
these items Estimated production of finished
steelin Uttar Pradesh in the past three years
oivenbelow shows a dechningtrend

(Fiqures in 000tornes)

1991-92 1942-93(Prov )
4560 3212
(--17) (~297%)

R SU——

Note 1 Figuresinbrackets indicatethe perent.ge increaso/ decrease overthe previous year
Note 2 Productionfrominductionfuranc : units andsmalfl <cale industnes has notbeen included
Note 3 Figuresinr 1992-93 are provisional
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As reported by the State government, the
major problembeingfaced by the steel ndustry
inUttar Pradesh is shortage of power

[Translation]

SHR! ARJUN SINGH YADAV Mr
Speaker Sir myonginal questionisregarding
theincreaseintheproductionof pigiron sponge
rron and steel in Uttar Pradesh There is now
where mentioned in the reply laidon the Table
oftheHousebythehon Ministerthatany attempt
hasbeenmadetoincreasestheproduction He
has given the figures of the production in Uttar
Pradeshdunngthelastthree years— 1990-91
199192 1992—93wheretheproductionhas
dechinedby29 7percentin1993-83and 17 per
cent1991—92 Myquestonwasabouttheefforts
toincrease the production of some tems Inthe
replay he has stated about the decliningtrend

MR SPEAKER How may times would
you ask? Pleases ask a question ?

SHRIARJUN SINGH YADAV [wantto
know as to what efforts would be made to im-
prove the production ?

[English)

SHRISONTOSHMOHANDEYV Alithese
56 units nU P are in th e private sector, no
public sector undertaking is there The hon
Member is very much nght in mentioning the
basicproblem Theproductionisgoingdownnot
so muich due to non-avaiabihty of the raw-
matenalbutdueto non-av.allabmty of powerat
the time when it is needed and also due to
frequent break-downs of power supply The
mostaffectedsecotoristhis Sometimeswhen
the other sectors get power, this sector s ne-
glected thisisthemakin reasonforwhichthe
State Government has to improve the power
sector Fromourside, whateverraw-matenalis
necessary, we are supplying 1have gotallthe
datawiths me There is no difficuttuy

MR SPEAKER Thequetioniswhatare
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the plansto increase the production

SHRISONTOSHMOHANDEYV Thepian
hastobegivenby the State Government Ican
givethe raw-matenal | can give the Linkage of
the raw-matenial Butthe powerisinthe State
sectoror the PowerMinistrycan help The State
Govemment after interacung with the respec-
tive departments has totake action

[Translation]

SHR! ARJUN SINGH YADAV Mr
Speaker, Sir he has categoricallly stated that
duetoshortage of power production has not
beenuptothemark Wouldthehon Ministerlike
to point out as to what are the reasons for
shourtage of power? Arethe ownersnotablefo
pay hills orthe Governments notsupplyingthe
required amnount of electricity? what are the
reasons?

{English)

SHRISONTOSHMOHANDEV Therets
abiggap betweenproduifctionandthe demand
Thisisthemain reason

MR SWEAKER Q No 806—ShnRam
LakhanSingh Yadav—notpresent,Q No 807
—8ShnShivra) Singh Chauhan —notpresent

Chakmarefugees

+
808  SHRISANATKUMARMANDAL
SHRIGOPINATHGAJAPATHI

Will the Minister of HOME AFFAIRS be
pleasedtostate

(a) the member of Chakma tribals from
Bangladeshshelteredinthe North—Eastemm
State, State—wise,

(b) the amountspentonthe maintenance
oftheircamps andthe financial asistance ren
deredtothemdunng 1992-93
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(c) whetherthe Govemmentof Bangladesh
had accepted in principle to take back over
53,000tibal refugees mainly ofthe Chakmatribe
inthe recentpast.

(d) itso, the prigress nade ubtgus regard
sofar,and

(e} the steps beingtakenin consultation
with the Government of Bangladesh for the
quick, smooth and safe repatriation ofthese
refugees?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF HOME AFFAIRS - [SHRI P.M.
SAYEED): (a) 53,187 refugees, mostly Chakma
tribals, are at present living in six camps in
Tripura. Besides, about 35,000 persons, mostly
Chakmas, have setttied down in Arunachal
pradeshsince 1964.

(b) An amount of Rs. 44 crores (approx)
hasbeebn spenttil 31.3.93onthemaintenance
of Chakma refugee campsin Tripuraincluding
anamount of Rs. 7.51 crores spentduring 1992—
9@a.

(c) According to the Joint Communique
issued after visit of the Bangladesh Prime Min-
isterto IndiaduringMay, 1992, “thetwo Prime
Ministers agreedto arangee speedy repatria-
tion of all Chakma refugees to Banladesh in full
safety and security.”

(d) TheBangladesh Govemmenthave set
up a 8—member political level Committee
headed by a Cabinet Ministertofindapolitical
solutionto the problem of Chittagong Hill Tracts
(Bangladesh)fromwherethese refugeescame.

(e) The Govemmnentof indiaisinconstant
touch with the Government of Bangliadeshin
thus regard. As aresutt of sucheffforts a delega-
tion from Bangladesh wiltbe visiting the refugee
camps in Tripurashoutly.

SHRI SANAT KUMAR MANDAL : May |
knowwhetheritis afactthatsofar ourGovem-

APRIL 29,1983

OralAnswers 24
menthas failedto reach any peaceful and pokti-
cal settiement for the repatriation of these
Chakma tibal regugee with the Bangladesh
Govemment and get aspecific assurancefrom
that Govemmentabout restoration of their afien-
atediand, rehabilitation benefits and deportation
ofMuslim infiltrators from the Chittagong Hill
tracts of Bangladesh.

SHRIP.M SAYEED: Sir, itis atactthat
Chakas were insisting certain conditionstobe
fuifiledfor their retum. ButBangladeshGovem-
ment, afterthe Prime Minister's visit agreedtp
take allthese refuges back aftercreatingenvi-
ronment fully conducive to take thenmbackto
thesame.

SHRISANATKUMARMANDAL Iwantto
know, if the prime Minister during his last visit
to Dhaka to attend the SAARC mesting dis-
cussed the matter with the Bangladesh Prime
Minister. Ifso, whatwas her reactionandwhat
isthe majorstance atpresent?

SHRI P. M. SAYEED . In the SAARC
metting , | am not aware whether the Prime
Ministerhad discussedthis matterbecausesin
the communication both the Prime Ministers
haveagreedforaspeedy repatriatonof Chakmas
toBangladesh. For thata political committee
wastobesetup. Bangladesh has done thatand
anine—membercommittee headedbyacabinet
Minister has been appointed. That very commit-
tee visited here andthe Committee headedby
the Communication Minister of Bangladesh,
shriWali Ahamed is coming nextmoth, second
week, in order to go to Tripura to further the
process and take back all the refugess to
Bangladesh.

SHR! GOPI NATH GAJAPATHI : Mr.
Speaker, Sir, itis not with the Chakmatribals
alonethatthis rehabifitation of refugees problem
hasarisen. Eveninthe case ofthe refugeesfrom
Srilankaandotherneighbouring countriesthere
havebeen refugee camps in Dandakarnaya of
my State of Orissa. | wouldliketoknowfromthe
hon. Ministerthrough you Sir, whether Govem-
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ment has formulated any national policy of
recevingtnbals from neighbouring States and
countnes ! sowhether adequate steps have
beentaken fortheirt proper rehabilitation and

future repatnabon?

SHRIP M SAYEED Mr SpeakerSir
this queston relates to Chakma refugeessettied
inNorth Eastern states Hon Member'sques-
tonrelatestothe refugees from othercountnes
and otherareas, therefore | needaspecific

MR SPEAKER Hewastryingtounder-
standwhetherthere was any policy

SHRiIP M SAYEED The Governement
of India’s policy for the people whohave come
from reighbousng countns is to retumthemback
tothesrongmnalcountnes with honourandsecutity

SHRIKABINDRA PURKAYASTHA Mr
Speaker Sir, | want to know tfrom the hon
Minister through you the fate of Chakma refu-
gees who are settled in aunachal Pradesh
Between 1964 and 1971 about 63,000Chakma
refugees came overto Arunachal Pradeshand
settledthere Sincethenthey havebeentrying
togetcitizenstupof thiscounty Onbehakfofthe
Govemmentofindia, shnM M Jacob the then
Minister of state for Home declared and it is
stated n the letter here that refugees from
Bangladesh who cameto Indiabetween 1964
and25th 1971 reeligible tothe grant of citizen-
ship Mostofthe migrants have been granted
ciizeship, etc Butthere are stilithousands of
Chakma refugees who have not been given
ctizenshiup twould hke toknow fromthe hon
Minuste, afterthe assurance givenby tghe Min-
Isterof State forHome what steps the Govem-
menthas taken as regards awarding of citizen-
ship to these refugees settied n Arunachal
Pradesh

SHRI P M SAYEED In Arunachal
Pradesh, since 1964 only 35 000 Chakmas
havesettied down Aboutthose pecplewhohave
come upto 1871, as has been mentioned, my
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prodecessorhasalreadystatedthatthe Govem-
mentof Indiahas taken a decistontograntthen
ctizenship

SHRISYE DS HAHABUDDIN There
1sacontradictionin whatthe Ministerhas stated
today inthe House Firsthe saysthatitisthe
policy ofthe Government of India that the refu
geesfromtheneighbounng country commingto
Incha shouldto back totheir oniginal homesin
dignityand houour Secondly he statesthatwe
have agreedto give cihizenship to those who
have come before 1971 There seems tobe
some contradiction

MR SPEAKER Letthembereadtogether

SHR! SYED SHAHABUDDIN What |
mean is that if the Government adopts tjhe
policy of giving ctizenshipto the refugees ofa
particularcountry then obviouslythe pressure
for grant of citizenship to the others also will
ncrease

My question s really on some other point
Thatthe Chakmas are all from Bangladesh s
wellestablished Thattheywouldliketogoback
thatthe Government of Bangladesh has been
giving us repeated assurances and the last
assurance given was atthe Pnme Minister
level during the visit of the Pnme Minister of
Bangladeshtoindia

My question s are the Governmentsatis-
fied withthe assurances given by the Govemn-
mentofBangladeshandthe actiontaskenbythe
actiontakenbythe Government of Bangladesh
?Thehon Minister has laidgreat stressonthe
formation of a political committee by the Gov-
ernmentof Bangladesh Whethertheyfroma
political committee or ten polittcal commuittes it
istherrbusiness tisnoneofourbrsiness What
we requestis, whatwe demandfromthemis, that
conditing mustbecreated in Bangladesghthat
therefugeesshouldgobacktotheircountry and
they souldleave ourterritory as soon as pos-
sible
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Iwould like to know from the nonsMinister,
whether apart from relying on this repeated
assurancesfromthe GovemmentofBangadesh,
isthe Governmentthinking in terme of drawing
the attention of the intemational community to
this continued occupation of outer territory?

SHRIP.M. SAYEED : Forthefirstpart of
the question, sr, you have yourselfimervened
andhelped me. The general policy of the Gov-
emmenthas besnspeiitout. Tarticularly, these
35,000 Chakma refugess havebeengivenper-
migsiontostay here and the Govemment of
India has takena decision togive themcitizen-
ship.

The secondpartof the question, whichthe
hon. Member has asked is with regard to the
bonafides ofthegovemmentof Bangladesh and
astowhetherthe Government of india is satis-
fied with them. After the Prime Minster’s visit
andthe acommunique issued clearty speltout,
that both the Prime Ministers have agreedto
repatnate aill Chakma refugees and conse-
quently in furtherance of it, a nine-member
committee was formed andthey have delber-
ated many a nme regarding this issue and a
furtherdeveippmentis they are comingtoindia.
Secondily they are going to Tripura to rurther
hasgten the process of repatriation of Chakma
refugeres, Therefore,, the Govemment of india
hasnoreason o daubtthe bonafidesonthepart

ofthe Govegnvnon| of Bangladesh.

SHR! | AETA UMBREY: | would like to
askthe position and betore that | would ke to
register my protest regarding recognition of
Chakmas as citizens of this country. You are
quite aware of the fact that Arunachali is a
restricted area. Even indiancitizens in orderto
go to Arunachal require permissiontrom the
locawaithorities. These Chakmas ethrcally are
ke us. They are generally Budhists andare
seMedinapiace where Buchist Arunachelinae
swaying So, n 18 very dificult to distingt <1
thenmfrom the Arunachalist. Moreover, the)
arethe oneswhoare creating problems. Ther
are seriouslaw and order problems, crestedaay
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bydayinthoas localities wherethese Chakmas
aresetiied.

Yoy arequileawsrecithefactthat Annachal
isoneofthe Peacetul States inthe country. Stil,
recognising Chakma refugees as the citizens of
the countruy, the Govermment will notbe doing
justice; rather it wilt be inviting problems.

My questionjis—Have youreceived a pro-
fsstfromthe Govemmenrtol Arunachi Pradesyh
andalso ademand for the early deporiationof
these refugees from Arunachal Pradesh? What
isthecentre Gowt's stand?

SHRIP.M. SAYEED: This is something
between the Government of India and the
Arunachal Govemment because they wanted
thatthese 35,000 Chakmas tobetakentoother
pans. Andthat of course would be settled be-
tween the Central Govemment and Arunachal
Govemmernt.

SHRI TARIT BARAN TOPDAR : Atone
point oftime, the Govemment of india decided
orrather declared that Shri Hai Sukhial Hath
was thelast Rehabilitation Minister of our coun-
try. Therelore, atthis stage what wefindis that
the Government of India is pursuing a polify of
adhociamin the context of the tense ntema-
fionaisituation, where most of the countriesare
tacingthe re fugee problem.  wanttoknow from
the hon. Minister whether the govemmenthas
any desing, planorintertion to change this ad
hocism and frame general policy on this
subject.

SHRIP MSAYEED: Asfarasthefrefugee
problem is concerned, there is no question of
adhocismbythe Govemmentof india Wehave
adefmite policy, which | have already speit out

SHRI HARI KISHORE SINGH : Mr
Speaker, Sir, in allfaimess this questionshould
havebeenaddressedtothe Ministry of Extemal
Affairs. Butsince the Home Minister is replay-
ingtoit, lwould like to know whether there s @
Jargenumberof Chamkarefugess in Tripura and
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inArunachalornot. The Conditionofthe camps
inwhichthey are stayingis ratherhopeless and
horrible. So, there is no question of granting
them citizenship. Noforeigner can be granted
citizenship accordingto the law oftheland. Is
there any policy with the Govemmentto pursue
this with the Government of Bangladesh?

In alleamestness, these refugees should
go back, as Shri Shahabuddin has said. The
reports have appeared that Bangladesh Gov-
ernment is not willing or rather reluctantto ...

{Interrphons)

MR. SPEAKER :Thathasbeenveryclearly
rephedto.

SHRIHARIKISHORE SINGH : Therefore,
tisgoingtocreatealot of sociattenstion, as out
hon. fnendhas pointed out. So, wiltthe Govemn-
menttake positive steps with the Benglladesh
Govemment sothatthese refugees cangoback
toBangladesh?

MR. SPEAKER: He has repliedtoit. He
has said'yes'.

(Transiator

PROF. RITAVERMA: Mr. Speaker, Sir, |
would like to put a very simple questionto the
hon. Minister. Is he concvinced and satisfied
with the repeated assurances given by

Bangladesh?

MR. SPEAKER: He has replied to this
Question also. He has said, “Yes”

PROF. RITAVERMA : Our Govemnmentis
sosimpleandinnocentthatitisbetrayed againg
and again yet it believes them. While going
throughthe records of the treatment giventothe
religious minorities thers, it is obvious thata
slight provocation there or after any agitation is
strtedhere, the tempies are demolished there
againandagain. The minorities aretorturedand
harssedandthe Govemment makes assurance
lievesit. Doss the Govemmenthave corfidence
that if the Chakma refugees go back to thewr
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nativecountry, they wouldnotbe subjectedtothe
treatment for which they had to leave their
motherlland ? Doesthe Governmenttake the
Chakma refugees andother Bangladeshis, who
haveformedthe organisation MuzahirVahint,
asequals? Doesthe Governmentconsiderthe
Bangladeshiswho hadbeenforcadto leavetheir
country due to religious persecution andthose
who comehereto eamtheir breadtobe equal?

SHRI P.M. SAYEED : Mr, Speaker, Sir,
though thasalreadybeen replied, yeti woudiike
tostate onethingclearly thatinthe jointcommu-
niquessuedby the Prime Misnusters of Indiaand
Bangladeshitwas statedthatthey chanceagreed
andarrangement would bemade to sendback
the Chakma refugees. Under this agreement
Ministers of Bangladesh are also visiting this
countruy inthe second week of the nextmonth
andweare also goingthere. Therefore, thereis
noscope for doubtintherrintentions.

[Englsh]

SHRISOMNATH CHATTERJEE : | hope
the hon.Minister willbe abe to say something
aboutthe Chakem refugees fromMayanmar.
are here? Inviewo »the repressioninBurma,
they were brought here and they were given
repeated assurances for thewr citizenship. To-
day, some of them met me. Does the hon.
Minister know anything aboutit? Ishe aware of
anystepthathasbeentaken? The hon. Minster
maytrytogetinformation andlet us know.

SHRIP.M. SAYEED: Iwill!', ‘~getthe
infomation and et him ¥now.

WRITTENANSWERS TOQUESTIONS

[Enghsh]
Ayurvedic System to Check Population

802. SHRIMATI VASUNDHARA RAJE
Will the Minister of HEALTH END FAMILY
WELFARE bepieasedtostate:
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(a) whetherthe Governmentproposeto
populanse the Ayurvedic systemofmedicineto
check populationexplosion, and

(b) if so, the steps taken proposedtobe
takenin this regard?

THEMINISTEROF HEALTHAND FAM-
ILYWELFARE (SHRIB SHANKARANAND)
(a) and (b) Yes, Sir, Studies have been en-
trusted to the Central council for Research in
Ayurveda & Siddha, the Central Council for
Research in Unani medicine to find out the
efficacy of the Ayurvedic and Unanimedicines
andNeemOilforfamily Planning The National
Institute of Immunologuy is also carrying out
research in efficacy of Ayurvedic medicines
andNeem

[ Translation)
Supply of Gas to Fertilizer Pllants

"806 SHRI RAM LAKHAN SINGH
YADAV Wil the Minister if PETROLEUM
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ANDNATURAL GAS be pleasedto state

(a) thenameof the fertihzerplants towhich
gas 1s being supplhed at present with quantum
thereof?

(b) the total guantum of gas supphed to
these plants dunngthe lasttwoyears,

(c) whethersupply of gastothe fertihzer
plants hasbeencurtailed,

(d) ifso the details therreof, and

(e)thereasons forcurtaiiment insupply of
gastotheseplants?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF PETROLEUMANDNATURAL GAS
(CAPT SATISHSHARMA) (a)and(b) The
supply of gas to vanous fertihzer plants dunng
theyear 1991-92 and 1992-93 was as follows
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(c) The supplies of gas have by andlarge
matchedthe contracted requirement/off-take of
CONSUMBrs.

Anti-T.8. Medicines

*807.SHRISHIVRAJ SINGH CHAUHAN
: Will the Minister of HEALTH AND FAMILY
WELFARE bepleasedtostate:

(a) whether several medicines are being
imported for the treatment of Tuberculosis;

(b) if so, the details thereof; and

(c) the afforts made by the Government to
manutacture these medicines i the country?

THEMINISTEROF HEALTHAND FAM-

" ILYWELFARE (SHRIB. SHANKARANAND):

(a) Yes,-Sir. Some medicines are being im-
ported.

(b) As perinformation available with the
Drugcontroller of indiainthe Year 1991-92two
tonnes of INH, 72kgs of Ethambutoland 1115
kgs of Parazinamide wereimported.

(c) Licences formanufacture of Anti—TB
down inthe drug Policy are satisfied. The tariff
policy also supports indigenous production of
Ant—TBmedicines.

|English)
AtrocitiesonSCe/STs

‘809. SHRISHRVANKUMARPATEL:
SHRIGURUDAS KAMAT:

Wilithe Minister of WELFARE be pleased
‘ostate:

(a) the number of cases of rape of and
Jtrocities on SCs/STsinthe country duringeah
ofthelast three years and during 1993s0far,
State /Union Territory- wise;

{b) the actiontaken/proposedtobetaken
bythe Governmentto chech suchincidents;

VAISAKHAS®, 1915 (SAKA)

WrittenAnswers %

(c) the details of the guidelines issued to
States/ Union Terriotries inth is regard;

(d) the details of decisions taken in the
chisfMinister's Congerenceheid on October 4—
5,1991;and

(e) theprogress made in impplementation
of these decisions?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI) : (a) The information as
receivedfrom States/UTs is givemninattached
Statenment for Scheduled Castes and State-
ment-ll for Scheduled Tribes respectively.

(b) and (c). With a view to checking atroci-
ties on SCs and STs action is taken in accor-
dance withthe provisions of the SCs andSTs
(Prevention of Atrocities) Act, 1989 as well as
the indian Penal Code. Suchmeasure include
timely registration of First iInformation Report
and prompt investigation and Challaning of
cases in the Court by the police and proper
prosecution beforethe Court, etc.

Guidelines, covering vanous measures
suchasprecautionary, preventive and rehabili-
tate and for strengthening the implementing
machinery, have beenissued by the Govem-
mentofindiatothe StatesandUTson 10.3.1980,
2.11.1981,15.4.1985, 19.6.1990and31.8.1991
Afewimportantamong themare as under:-

() Theadministationatthe StateandDis-
tnct levels is must fully apprise itself of
disputes conceming Scheduled Castes
and Scheduled Tribes indifferent parts of
the States pertaingingtoland, minimum
wages, boundedlabour, indignity against
SCand ST women, efc. aliefforts should
be madeto redress their grievances.

(ii) Where serious cnmes against Sched-
uled Casteshavetakenplace orpotential
forthem exists, the State Government
shouldreviewthe arms licences granted
topersons insuch areas andtake steps
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fortheir suspension or cancellation ac-
cording to the need ofthe situation.

(iii) A few units of Special Striking force,

highly mobile and well equipped, be lo-
catedinstrategicareas. Theforce should
be so composed as to instil a sense of
confidence amongst the Scheduled
Castesand Scheduled Tribesanddeter
the potential perpetration of suchcnmes.

(iv) If, nspite of alithe preventive andprecau-

tionary measures, cnmmesagainst SCs
and Sts do occur, the police force should
be moved into the areas quickly toquell
them, arrestthe offenders includingthose
who have encouraged andinstigatedthe
crimminals. Itshouldbethe effortofthe
Districtpolicetotake action againstsuch
peeople who have master-mindedthe
crime.

(v) Speecial Police pickets should be sta-

tioned in areas where serious crimes
against SCs/ STs have occuredwith a
view to prevent recurrence of such of-
fences, besidestaking actionagainstthe
offenders. These pickets shouidbe so
mannedastoinstila sense of confidence
amongst the victims and putthe fear of
lawintothe offenders.

(vi) Police should directly and effectively

intervene in instances of criminal
tresspass into the lands be longing to
SCs/STs.

(vii) Police machinery shouldbe so greatto

ensurethatthe registrationofcomplaints
isprompt. Theinvestigationisfree from
lacunae and the case successfully pros-
ecuted.

(vii) The effectiveness of punishment de-

pendsnotonlyonits quantumbutalsoon
the speedwithwhichitisimposed. There-
fore, tshouldbe possibleforthe policeto
completetheinvestigations speedilyand
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filecharge—sheetinthecaseswithinthe
shortest possibletime notexceeding 30
days.

(ix) In serious cases of offences against

numbers of SCs andSTs, theivestigation
officers should notbe belowthe level of

. inspectorof Police. These officers should

becarefully selectedonthe basis oftheir
sense of social justice and ability of
perceivetheimplications ofthe caseand
mvestigaterin alongthe rightlines within
the quickest possibletime. Such serious
cases should be treated as Special Re-
portCases.

(x) Special prosecution be earmarked to

deal exclusively with cases of atrocities
to get effective and speedierjustice for
the victims.

(xi) Inallcases of serious crimes committed

againstmembers of SCs andSTs, local
District Magistate and Supdt. of Police
should invariably visit the spotimmedi-
ately possibily within 24 hours of the
Occurence, Supervise thesteps fromthe
apprehension of the culprits and mea-
sures of relief and rehabilitation of the
victims andtake such othersteps asmay
be necessarytoinstilasense of secunty
andconfidence amongstthemembers of
the area and the fear of law in the
perpetactors and potential offenders of
such crimes.

(xii) One ofthe suggestions to prevent

atrocities on SCs and STsisthatatleast
oneof the following postsineach of the
sensitive districts should be held by offic-
ersbelongingtothese communities and
tribes. The posts identified for this pur-
pose are District Magistrate, Senior
Supdt. of Police, Sub—DivsionalMagis-
trate and Sub Divisional Police Officer.
Similarly, it has been suggested that
officers belonging to the Scheduled
Castes and Scheduled Tribes should
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also be posteas Station House Officers
as far as possible in such sensitive lo-
calties

(xm) Provisionsto establish special courts
have already been made underthe PCR
Act 1955 andthe ScheduledCastesand
Scheduled Tribes (Prevention of Atroci
ties) Act 1989

(d) General decisions taken inthe Chief
inisters Conference held on October 4—5

1991 arefurnished at Statement No |l

mi

of

(e) As regards progress made inimple-
entation of decisions at

(d) above areviewwasheldinConference
Ministers of States incharge of Welfare on

September 18—19 1992 and following vieews
emergedwhichwere conveyedtothatStateand
UTsfortheirconsiderations These havebeen
followed up with the States/UTs

(1) An atmosphere of communal harmony
needtobecreatedinalithe villages

(1) The role of NGOs should be recognised
and encouraged in a large measure to
spread the message of communal har
mony

(m) Proper and effective preventive steps
shouldbve taken by the community as welll
asthelocal adminiustration

(v) The Chief Minister s Conferenceeee
decisiontoconstitute Special courtsforthe
purpose oftryingthe atrocity caseshas not
revealedany results SeverallStateshave
morely designatedthe existingcourts and
put all cases underthem Asthenumber
of atrocities aregoingupevery inthe shape
of murders rape and arson it is recom-
mendedthatalll atrocity cases shouldbe
tried by a Special Court at the place of
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occurance either by the serving District
Judge or aretired.Judge Similarly atstate
level and at Delhi there should be Special
courts consisting of retired High Court
Judges andretired supreme Court Judges
tohearthese appeals andmonitorthe entire
atrocity cases

(v) Defective investigation and prosecution
needs to be corrected which are largely
responsible for the acquittallls or minor
purishments thoughthe accused commit
murderorarson Officers ofthelevelofJoin
District Magsstrate should be posted ex
clusivelyin areaswhichareatr scity prone

{(wi) Etforts should be made to bring about
psychological change in the people to
wards Scheduled Castes and Schedulled
Tnbes

(vi) Disposal of cases should be within six
months Officers of proven integnity and
sympathy should be posted to atrocity
proneareas especially in Departments of
revenue and Police

(vin) Selection of Station House Officers s
very important All investigation cases
shouldbetaken up not by local officers but
by officers drawn from other districts

(1x) Schemes should by drawn up for total
developmentof atrocity prone areas

{x) Rehabilitation measures may include
grantof Bs 1 00lakhandprowision ofjhob
to each family where a persn dies Rs
50 000perfamily forgnevousinjunes frce
medical aild and for burnt of damaged
houses it should be rebuiltfree of cost

(x1) Childrenm may be compulsonly admitted
1o Ashram Schools/Residential Scools

(xu) Provision of utencils rice wheatunles
pulses etc for apenodof three moths
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CONFERENCE OF CHIEF MINISTERS
TODISCUSS PREVENTION OF ATROCIH-
TIESONSCHEDULLED CASTESAND
SCHEDULED TRIBES NEWDELHI,4-5TH
OCTOBER. 1991.

GENERALDECISION

1. The Conference agreed that thisis a
national question and cuts across political
persusion. it needs, therefore ; be addressedas
such, onthe basis of national consenus;

2. it was suggested that the State Chief
Ministers should themselves keep in direct
touch with this matterinanintimate mannerand
onacrittimedbasisinordertotake effectiveand
timely action.

3. In the posting of officers to important
positions, those belonging to SC/ST should

4. Unifiled quotas of appointment to the
reserved SC/ST posts shouldbe completedat
the latest within 31atMarch, 1992.

5. The housebeingbuiltforthe SC's/ST's
areinadequate. They shouldbe enlarged with
higher outlay. ltis necessary to improve the
housingconditions of SC's/ST's.

6. The State Governments will identity
areas where incidence of atocities has been
foundto be highh andwhich are more tension-
prone . These wilt have special provisions and
administrative measures. tocounterthe atroities,
asdetailedbelow.

7.Since land is one of the main cuases of
tenstion, distributionof surplusiandunderthe
landCeilingl.awa shouldbe completed by 31st
March, 1992,

8. The Conterence noted that Special
courts have been specified/setupin different
States andUnion Teritories underthe Sched-
uled Castes and Scheduled Tribes (Prevention
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of Atracities) Act, 1989. The Government of
Indiawilll ensure thatthe provisions of the Act
regardingthe setting up/specifyingthe Special
Courts willbe complied within all the States and
Union Territories.

9. Thefoltilowing recommendations made
bythe Sub—Commitiee apportiadby the confer-
enceweraaccepted for appropriate action:—

(i) Pnmaface theprovisions otthe Sched-
uledCastes and Schedkued Tribes (pre-
vention of Atrocities) Act, 1989, were
adequate as Section 4 provides for
imprisonmentfor aterm notlessthan
six mouths for willful neglect of duties
byapublic servant. This Acthad come
into effect only in 1990 and modifica-
tions wherein canbe considered after
some time inthe light of experience
gained ofitsimplementation,

(i) Wherever considered necessary, the
workpertainingto Schedulied Castes
maybe entrustedto a separated admin-
istrative set up.

(i) In sensitve disticts which have past
history of large scale atrocities against
Scheduled castes/Scheduled Tribes,
anexisting post of Additional District
Megistrate may be designated as
excuisively incharge of matters per-
taining to Scheduled Castes/ Sched-
uled Tribes. In suitable cases, evena
fulltime post of Additional district Mag-
istrate may be created. He would he
resporsbleforoverseeingtheschames
and programmes for the welfare of
Schadulled Castes and Scheduled
Tribes as alsofortaking such actions
forprotecting theinterests of the weaker
sections of society. He may be as-
sisted in the task of follow up action
such as investigation of offences and
atrocites against Scheduled Castes/
Scheduled Tribes by appropriateievel
officers headed by an Additional Su-
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perintendent of Police.

Whenever an incident of atrocities
aganstscheduled Castes/ Scheduled
Tribes takes pilace, the local officers
mustbe made responsibletovisitthe
place of crime atthe earliest and start
the legal process expeditiously. Se-
nior officers such as Deputy Superin-
tendent of Police should aisoperson-
allypayvisitsincases of serious atroci-
ties within 24 hours to 48 hours ofthe
occurence.

(v) Toensure greatertransparency inthe

investigations of cases and thefolow-
up action thereon, a Vigilance and
monitoring Commitiee comprising dis-
trict Magistrate as Chairman, and su-
perintendent of Polllice, District Wel-
fare Officer and other concemed Dis-
trict officers as also five members of
the pub;oc as members, should be
appointed. Ofthese, themajority should
be Scheduled Castes/Scheduled
Tribes. Adfditional District Magistrates
(Scheduled Castes/ Scjeduled Tribes),
wherever designated or appointed,
should be thé Member—Secreatary of
the Committee. This Committee would
have the responsibility to see thatthe
cases of atrocities against scheduled
Castes/ scheduled Tribes are pursed
vigorously and brought up beforethe
Court.

(w1) Toensure speedy investigationintothe

cases involving atrocities against
Scheduled Castes/Scheduled Tribes,
particularly in sensitive districts, spe-
cial investigation cells may be created
atthe circle/district level.

(vii) Goverment should pursue the cases

inthe Counts diligently and every effort
should be madeto have these casses
heard by the Courts on a day-to-day
basis asin Sessiontrialstoensurethat

suchcases aredisposed of quickly.

(viii) Serveral atrocities against Scheduled
Castes and Scheduled Tribes arise
from land dispOutes. Methods must,
therefore, be founjdfor securingspeady
disposal of land cases. Similarly,
casespetainingtoland disputes pend-
ing in various courts should be fol-
lowed-up expeditiously.

(ix) Generally the responsibility forinves-
tigation of cases of atrocity should vest
in the normal police machinery and
should be closely supervised by the
Vigilance and Monitoring Commiittee,
under the chairmanship of District
Magistrate.

(x) Insuitable cases, the Committee should
have theauthority torecommendpro-
ceeding against a public servant for
wilfulneglectof his duties as prescribed
underthe Scheduled Castes and Sched-
uled tribes (Prevention of Atrocities)
Act, 1989. Insuch cases, in particular,
the investigation of the case may be
entrustednotaninvestigatingagency,
otherthan the district police, such as
Vigilance Bureau, Anti—Corruption
Branch, State CID etc. soas toinspire
confidence that the guilty shali notbe
shieided.

(xi) Aseparate panelof prosecutors maybe
appopintedby the State Government
forprosecuting suchh cases.

v

Oli Deposits inWest Bengal

810. SHRISUDHIR GIRI: Will the Minister
of PETROLEUM AND NATURAL GAS be

pleasedtostate:

(a) Whether oil has been struck by the Oil
and Natural Gas Commissionat Boralin South
24 Parganas district of West Bengal recently;
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(b) fso, theestimatedcrude oilthatcame
out followingthe digging,

(c) theoutcomeofthe sample of the ollsebt
fortesting

{d) whetherthe commercialwabiliity of this
oilgas has been explored,

(e) ifso thedetails thereof and

(f) the steps taken to expedite the oil
extraction?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF PERROLEUMANDNATURALGAS
(CAPT SATISHSHARMA) (a)to(f) Dunng
testing of Well Golt Green | near Boral, craces
ofoilandgaswerefound Thesampleanalysis
indicates theA P | grtavityof oilas 44 55de
grees Commercial viability an be established
only after detaled testing andfurther apprasal
programme subjecttotechno-—economicanaly-
sis/evaluation

Jharkhandissue

‘811 MAJ GEN (RETD ) BHUWAN
CHANDRAKHANDURI
SHRI YASHWANTRAO PATIL

Wilithe Minister of HOME AFFAIRS be
pleasedtostate

(a) the detauls of financial losses incurred
as aresult of the recent economic blockade
launchedby some Jharkhand activists,

(b) whether any centralteam has visited
the State to study the repurcussion of such
agaton,

(c) i s0, the details thereof,
(d) whetherthe Union Government have

heldany meetings to discuss the issue dunng
thelastone year,

VAISAKHA 9, 1915 (SAKA)

WrttenAnswers 58

(e) f so the details and the out come
thereof and

(f) the other steps taken/being taken to
resolve the issue?

THE MINISTER OF HOME AFFAIRS
(SHRIS B CHAVAN) (a) Financiallosses due
tothe recenteconomicblockadeinthe harkhand
areahave notbeencomputed

(b) Nosir
(c) Doesnotarise

(d)to(f) Wide ranging discussions have
been heldwith vanous Jharkhandgroups, polrti-
cal parties and the concerned State
Gobernments No defintive conclusions have
emerged from these discussions sofar The
Govemment of India i1s assidously wouking
towards evolvingaconsensus ontheissue

[Transiation)
Gas from Bombay Off--Shore

*812 SHRI KASHIRAM RANA wilithe
Ministerof PETROLEUMANDNATURAL GAS
bepleasedtostate

(a) the quantum of gas extracted from
Bombay off—shore area during the last two

years,

(b) the quantum of gas suppheddunngthe
lastiwoyears, State—wise,

(c) whetherthe States havebeensuppled
lesser quantum of gas than the supply made
dunngthe previous year, and

(d) i so, the reasons therefor?

THEMINISTEROF STATE OF THEMIN-
ISTRYOFPETROLEUMANDNATURAL GAS
(CAPT SATISHKUMARSHARMA) (a)Ap-
proximately 14400 MMSCMm 199102 and
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approximately 13400MMSCMm 1992—93

(b) Offshore gas to the extent of approxi-
mately 9700 MMSCM1 199182 and approxi-
mately 10800 MMSCMn 1992—93was sup-
plied to various units located in the States of
Gujarat, Maharashtra, Madhya Pradesh, Uttar
Pradesh, Rajasthan, Haryana andthe Union
Terntory of Delhi

(c) No Sir
(d) Doesnotanse

[Enghsh}
Ayurvedic Medicinai Piants

*813 DR AMRITLAL KALIDAS PATEL
DR LAXMINARAYAN PANDEYA

WilitheMinisterof HEALTHAND FAMILY
WELFARE be pleasedto state

L]
{a) whether a number of plant species
having great medicinal values in Ayurvedic
medicines are facing extinction,

(b) ifso, the reasons therefor,

(c) the names of important plantspecies
facingextinction

(d) whether the Government have any
proposalto setup gardens atdifferentievelsto
grow such medicinal plants and to make ar-
rangements formarketingofcrudedrugsthrough
cooperative sociaties, and

(e) if so, thedetails thereof?

THEMINISTEROF HEALTHAND FAM-
ILY WELFARE (SHRIB SHANKARANAND)
(a)to(c) Certan important medicinal plants ike
Rauwathaserpentna, Podophylium hexandrum
Saussurea costus, Aconitum heterophyiium,
P icumiuteum, Gentiana
Kurroo, Coptistesta, Dioscoreadeltoidea, etc
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arereportedto have become vuinerabieto ex-
tinction on account of indiscriminate explotta-
tionand loss of pnme ecological habitat

(d)and(e) Assistanceisbeinggiven by
Gowt to eligible autonomous bodies Govt /
SemGowvt organisationsforsettng up haerbal
gradens Some states have Co—opeiativerau-
tonomous organisation which arrange collec
tion of crude drugs/ other minorforest produce

Export by Sail

*814 SHRIK PRADHANI Wilithe Minis
terof STEEL bepleasedtostate

(a) whether the steel Authonty of india
L imited propose to double its export during the
Eighth Five Year Planpeitod

(b)fso, thetargethixedinthisregard and

(c) the production of steel expected in
differentsteelplantsdunngthe said planpenod?

THEMINISTEROF STATEOF THEMIN
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV) (a)and(b) Steel Authonty ofindialt Has
plans to increase its exports during the Eight
Fiveyearplanperiod Exporttargets arefixedon
anannualbasis based onfactorstike domestic
demand and availability of steel, the interna
tional market scenano etc

Dunngthefirstyearthe Vill Five year Plan
(1992-93 to 1996-97), exports from
SAiL wereasunder

(‘000tonnes)
N 1992-93
Mild Steel 2687
Stamless Steel 5,5
TOTAL 2742
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Forthe year 1993 94 SAIL has plans to
export 350 000tonnes of steel representingan
increase of 28% overactual exports n 1992 93
Thisincreasingtrendss hkely tocontinueinthe

BSP DSP RSP
199394 3100 920 1130
199495 35 1B 12
199596 3355 615 1379
1999’ 356 1615 1562

CerebralMalana

815DR KRUPASINDHU BHOt Wilithe
Ministerof HEALTHAND FAMILY WELFARE
ve pleacedtostate

1a) whether the overnment are aware of
the large number of deaths taking place 1n
‘ifferent parts of the Lountry due to cerebral
nalana every year

{b)itso the causes of the outbreak of this
dreadeddisease

{c) whether China has invented a harbal
ftugforcunngcerebral malana and

(d)if so the steps taken to import such
harbal drugs from China to Cure cerebral ma
lanamn the country?

THE MINISTEROF HEALTHAND FAM
"t YWELFARE(SHRIB SHANKARANAND)
(2) The totalnumber of malaria deaths reported
dunng 1991 and 1992 were 421 and 246 (provi
Sional) respectively Analysis of malana deaths
indicate thatasignficant proportion ofthe same
sduetocerebralmalana

(b)the main reasons are vector resistance
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subsequent years ofthe Plan

) SAIL s estimates of production of
»1leable steeldurnngthe Eighth Five Yeai Plan
isasunder

( 000tonnes)
BSL  ISCO SAll
a0 w0 800
3189 448 9431
204 448 10091
3662 448 10842

to inseclicides parasite resistance to med:
cinesincertain areas administiative andop
erativnalinadequacies

{cyYes Sr Thedrugisnamed (ingtiaosu

(d) Thedrugis notbeingimported clinical
tnais on this drug are being conducted and
therefore its impornt will depend on the results
obtained

Refining Capacity for Petroleum
products

*816 SHRI ANANTRAQO DESHMUKH
Wilithe Mirusterof PETROLEUMAND NATU
RAL GAS bepleasedtostate

(a)the presentcapacity for refiningpetro
leumproducts inthe country

(b)the pro ¢ tstakenup for augmenting
this capacity ana

{c) the time by which these projects are
likely tobe fully operational?

THEMINISTEROF STATEOF THEMIN
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT SATISH KUMAR SHARMA) (a) At
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presentthe installed capacity forcrude oit refin-
inginthe countryis 51 885MMTPA

(b) The projects foraugmenting refining
capacity include expansions/de bottlenecking
of existing refineries and setting up of new
refinenes at managalore Assam panipat
(Haryana)and nanmaman (TamilNadu) which
whenimplemented wouldincrease refiningca
pacitybyabout21 2MMTPA

Bestides the Govermmenthas approvedin
principle the setting up of three refinenes witha
6 MMTPA capacity eachinthe joint sectorand
has alsoissuedLettersof intenttoprivateparties
for new refineries Thetotal capacityincrease
envisaged through these refinenes 1s 47
MMTPA

(c) The above expansion/additions to the
refining capacity are expected to maternalise
dunngthe Viil & X Plan penods

Rehabiltation of Displaced Tribals

*817 SHRIMADAN LAL KHURANA Will
the Minister of WELFARE be pleasedtostate

(a) whetherthe Governmentpropose to
formulate Nationalpolicy forthe rehabilitation of
displacedtnbles

(b)ifso thedetailsthereof and

(c) the time by which it 1s hkely to be
implemented?

THE MINISTER OF WELFARE (SHRI
SITARAMKESRI) (a)to{c) nationalpolicyfor
the Rehabilitation of Displaced Tnbals i1s under
formulation

[ Translation)
Goitre Affected Areas
"818 SHRIANAND RATNAMAUR YA

Will the Minister of HEALTH AND FAM JLY
WELFARE be pleasedtostate

APRIL 29,1993
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(a)the pearticulars of goiter affected areas
inthecountry,

(b) whetherlarge parts of Uttar Pradesh and
Biharareinits gnp,

(c)itso the concrete staps taken orpro
posed to be taken by the Government in this
regard and

(d)the steps beingtaken to makethe sale
ofiodirsed saltcompulsoryinthese areas”?

THEMINISTER OF HEALTHAND FAM
ILY WELFARE (SHRIB SHANKARANAND)
{a) and (b) Virtually all parts of the country are
affected in vanous degrees by environmentat
1odine deficiency of which goiter is the most
commonmanifestation However the problem
has beenbeenfoundtobe more acute inHima
layanandsub-Himalayanregionsincluding Uttar
pradesh and Bihar

(c) The Government had initiated in 1992
National Coitre Controf Programme whichhas
since been remamed as national lodine Defi
ciency /Disorders Control
Programmee(NIDDCP) underwhichactivities
ke dissemination of health education andin
creased production and supply of iodised salt
havebeen iniated Financial assistanceisalso
providedundertheprogrammeeto States/Union
Terntonesforsettingupof IDD ControlCells An
intensive IDD Control Programme has recently
beenintiated with UNICEF assistanceinafew
endemicareas

(d)Mostofthe States/UTsincluding Uttar
Pradeshand Bihar have already madesaleof
lodisedsalt compuisory, The remaining States/
UTs havebeen requestedtodo the sameur

genty
[Enghsh
Polic Vaccine

*819 DR VASANT NIWRUTTIPAWAR
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Wilt the Minister of HEALTH AND FAMILY
WELFARE be pleasedto state:

(a)whetherthereis acu. teshortage of Polio
vaccineinthe country,

(b)itso, the steps proposedtobetaken for
makingthis vital drug availabe to poor people;

(c) the number of Polio cases reported

during 1992-93; State-wise,

{d) whether the Government propose to
involve Non-Governmental Organisationsin
eradicating Polio; and

(e)ifso, the details thereof?

THE MINISTER OF HEALTH AND FAM-
ILY WELFARE (SHR!B. SHANKARANAND):
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Exploration and Mining of Minerals

*820 SHRICHETANP S CHAUHAN will
the Minister of MINES be pleasedto state

(a) whether the Government propose to
assignthe exploration ands rining of minerals
to pnvate andforeigncompanies,

(b)ifso thedetails thereof,

(c) whether the Government propose to
introduce a Billinthis regard, and

(d)ifso, thebroad details thereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF MINES (SHR! BALRAM SINGH
YADAYV) (a)to(d) Exploration and mining of
minerals by private sector companies is al-
ready permitted Private Companies withfor-
eign equity holding notexceeding 40% are also
permitted to undertake exploration mining ac-
tivities

ForeignersinJ &K

7072 DR LAL BAHADUR RAWAL Will
the Minister of HOME AFFAIRS bepleasedto
state

{a)whetherthe govemment have identfied
' someforeignersasactiveterronsts intheKash-
mir valley,

(b)itso the numberandnationality thereof,

(c) whetherthe Union Government have
broughtthis to the notice of the respective Gov-
emments,

(d)ifso, the reaction of these government
thereto,and

(e)the action proposed tobe takenby the
Government inthis regard?

THE MINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH

VAISAKHA 9, 1915 (SAKA)

WrittenAnswers /4

PILOT) (a)and (b) Govemment are aware of
reports about the presence of some foreign
nationals said to be involved in subversive
activihes alongwiththe terronstsindJammu and
kashmir However, itis notpossibleto precisely
eshimatethenumber of such persons whomay
have infiltrated infothe State andtheir nationali-
ties

(c) to (e) Sustamed pressure is being
mantained onthe militants Aclose wateris also
being kept on the possible infiltration routes
Appropriate action is also being taken at the
diplomaticlevel ontheissue osextemal, aid and
involvementinterronst activities in Jammu and
Kashmir

Issue of LicencesinU.P

7073 SHRI SANTOSH KUMAR
GANGWAR Willthe Minister of HOME AF-
FAIRS bepleasedto state

(a) whetherlicences/group licences are
bemngissuedin Uttar Pradesh onaccountofthe
peculiarconditions prevailing there due to ter-
ronsm,

(b)ifso, the number ot icences issuedin
the State dunng 1992 and 1993sofar,

(c)whetherthis schemeis proposedtobe
shelved, and

(d)ifso, the details thereof andthe reasons
therefor?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT) (a)to(d) Informationis bemngcollected
and willbe laid on the table of the House

(Enghsh]
Cochin Refinery School

7074 SHRIP C THOMAS WilitheMinis-
terof PETROLEUMAND NATURAL GASbe
pleasedtostate
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(a)thestatus ofteachers of Cochin Refinery
Schoolin Ambaiamugal in Kerala;

(b) whetherthey aretreated asteachers of
Central School with benefits thereof;

(c)if not, the reasons therefor;

(d) whether their counterparts in Sainik
Schools are getting more salary and benefits
with promotion scopes; and

(e)if so, the steps being taken to provide
suchfacilities tothe teachers inthis school?

THEMINISTEROF STATE OF THEMIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT SATISH KUMAR SHARMA) :(a) The
teachers of Cochin Refinenes School areem-
ployees ofthe Cochin Refinenes Educational
Aid Society which is an institution registered
underthe Travancore Cochin Educational Sci-
entificand Chartable Societies Act, 1955.

(b)to(e) Notwithstanding thefactthatthey
are governedbyadifferent setof rules, the CRL
management has taken adecision inprinciple
to adopt the Central Schools pay scalestothe
teaching staff of this school.

Coaching to SC/ST Students in Tamil
Nadu

7075. SHR! B. DEVARAJAN: Will the
Minister of WELFARE be pleasedto state:

(a) the number of coaching centers
organisecdin Tamit Nadutogivecoachingtothe
scheduled Tribes and Scheduled Castes Stu-
dents sleeking admission to the navodaya
Vidyalayas Dunng each of thelastthree years;

{b) the number of students of the above
categones who were given coaching at the
respective centre duting the above period,

{c) the number of students among them
who actually appearedforthe entrancetest; and

(d) thenumberof suchstudents whopassed

APRIL 29,1993
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*thetest?

THE MINISTER OF WELFARE (SHR!
SITARAM KESRI): (a) The Tamil nadu Gov-
ernment have informed that there are no
navodaya Vidyalayasinthe State.

(b) to (d). There questions do notarise in
view of (a) above.

Panelto Study LNG Import

7076. SHRIHARISHNARAYAN PRABHU
ZANTYE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleasedto state:

(a)whethertheGovememnthavesetupan
experts panel to study Liquefied natural Gas
(LNG)import;

(b) if so, the composition of the panel and
terms of reference; and

(c)the time by which the panel s hkely to
submit ts report?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF PETROLEUMAND NATURAL GAS
(CAPT.SATISH KUMAR SHARMA):(a)and
(b) A Committee consisting of representatives
of the Ministnes/ Departments of petroleumand
natural Gas, Power, Fertilizers, Commerce,
Surface Transport and Economic Affairs as
also of GAIL, ONGC, EIL, CEA and the
Planning Commission has beensetup by the
PlanningCommission to study the techno-eco-
nomicfeasibility of importing LNG, and to sug-
gestthe allocation, porthandling facilities, etc.
requiredfor suchimport.

(c) The Committee is yet to submit its
report.

[Translation)

Foreign Assistance for Exploration of
MineralsinBihar

7077.SHRISURYANARAYAN YADAV,
Willthe Minister of MINES be pleasedtostate:
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(a) whether any foreign assistance has
been soughtforthe developmentandexplora-
tion of minerals in Bithar dunng the last three
years; and

(b)if so the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRIBALRAMSINGH
YADAV) (a)and (b) Noforeign assistancewas
soughtforthe development and exploration of
minerals in Bthar dunng the last three years
However M/s Ausmeltof Austrahia has under-
taken afeasibility stury for introduction of Siro
Smetter technology in the fumaces of india
Copper complex, Biharforimprovingrecovery
of precious metals from copper anode siimes

[Enghsh]
Honorary Special Police Officers

7078 SHRISYED SHAHABUDDIN Wil
the Minister of HOME AFFAIRS be pleasedto
state

(a)the number of Honorary Special Police
Officers appointed by the Delhi Police as on
January 1,1993,

(b) whetheritis afactthat over 70percent
ofthe MSPOs are members of vanous banned
organisations;

(c) whetheritis a factthat some HSPOs
havepolice records;

(d)whether any steps have beentaken to
screenthe HSPOswho are members ofbanned
organisations or who have a cnminal record,
and

(e) # 50, thenumber of HSWPOs who were
Screenedoutsince January 1, 19937

THEMINISTEROF STATEINTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI

VAISAKHAS, 1915 (SAKA)
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P M SAYEED) (a)2663
{b) No, Sir

(c) 17 Honorary Special police officers
were found involved in cnminal cases They
have been removedfromthe istof HSPOs

(d)and (e) The character and antecedents
of Applicants seeking appointmentas HSPOs
are venfied fromthe Police Stations concemed
andthe Cnme Record Otfice abort theirinvolve-
ment in cnminal cases, pnor to thewr appoint-
mentas HSPOS The work and conduct of the
HSPO are screened from time to time by the
concerned SHOs/ SDPOs in case anything
adverse comes to notice orthe S P O i1s ar-
rested involved in any cnmynal case, his ap-
pontmentas HSPOi1steminated

{Translation)
Escape fromjails of U.P.

7079 SHR! SANTOSH KUMAR
GANGWAR Wili the Minister of HOME AF-
FAIRS be pleasedto state

(a)thenumber of pnsoners escapedfrom
the different jails of Uttar Pradesh dunng 1992
and 1993sofar,

(b)the number out of themrearmested and
the number ofthose who have not beentraced
outsofar; and

(c) the steps being taken inthis regard?
THEMINISTEROF STATE IN THE MIN-

ISTRY OF HOME AFFAIRS (SHRI
P M SAYEED). (a)

Year Numberof persons escaped

1982 19

1933 Nit
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(b) Out of 19 prisoners who escaped in
1992, 7 prisoners were regrrested Remaining
12pnsoners couldnotbetracedoutsofar

(c) The State Police is taking necessary
stepstotrace outand apprehendremaining 12
absconding prisoners

[Enghsh)

Allotmentof LPGagencies to Retiring
Central Government Employees

7080 SHRIJEEWAN SHARMA Wilithe
Minister of PETROLEUM AND NATURAL
GAS be pleasedtostate

(a) whether there is any proposal for re-
servingsome quota for allotmentof LPG agen-
cies for the retinng Central Government em-
ployees

(b)1f so, the details thereot and
(c)itnot the reasonstherefor?

THEMINISTEROF STATE OF THEMIN-
ISTRYOFPETROLEUMANDNATURALGAS
(CAPT SATISHKUMARSHARMA) (a)to(c)
Thereis nosuch proposal underconsideration
ofthe Government

World Bank Report on Health Sector

7081 SHRIMOHAN RAWALE Wiltthe
Miruster of HEALTHAND FAMILY WELFARE
be pleasedtostate

(a)whethertheworid Bankhasprepareda
report titled India Health Sector Financing
coping with Adjustment Opportunities for
Raforms 1992

(b)fso themainsuggestions contamnedn
the Report.and

(c) the reaction of the Union government
hereto?

APRIL 29,1993
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THEDEPUTYMINISTERINTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWAR) (a)to(c)
Adraftconfidential report, fortheirinternal use,
onthe subjecthasbeen preparedby the World
Bank The Governmentwould examinethere-
portas and whenthe final version is received

Saving of Petroleum products

7082 SHRI MANORANJAN BHAKTA
Wilithe Ministerof PETROLEUMAND NATU-
RAL GAS bepleasedtostate

(a) whetherthe Goverenmt arctakingany
steps for savingthe petroleum products invest-
ments ormarginal investments

(b) whethet the potential for conserving
petroleumproducts c anbe realisedhy adopting
simpleandiowcosto « stf ¢ ¢ measures and

(€)itso thedeta | the

THEMINISTL e
ISTRYOFPETROI | AS
(CAPT SATISHKUMARSH 1+,

Sir

(b) Theadoptionof suchmeasures theuse
of which 1s sought to be promoted can help
realisedconsiderable oil conservation poten-
tial

(c) The measures include

1) Coubing opfwastages andwastefulprac-
tices,

11y Adoption of good house-keeping, main-
tenance, operationalandmanagenalpractices

) Adoption of improved dnving skills and
goodcooking habitsinthe respective sphers

w) Rectification/retrofitting of fuel in-effi-
cientpartsorcomponents of equipment, pumpse !
enginesetc
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v) Use of fuel-efficient apphancesiike LPG
andkerosene wick stoves, and

vi) Re-refining and recycling of usedfuel
andlubricants

Mining leases

7083 SHRISUSHIL CHANDRAVERMA
Wilithe Minister of MINES be pleasedto state

(a) whether prior approval of the Union
Governmentis necessary for granting mining
leases in regard to limestone, dolomite and
baute

(b) whethersomestate Govemments have
reguested the Umon Government that State
Governments should be empoweredto grant
such mining leases, and

(c)ifso the decision taken inthe matter?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV) (a)and(b) Yes, Sir

{c) The matteris underconsideration
[ Translation)

Exploration of Oiland Natural Gas

7084 SHRIN J RATHVA Wilithe Minis-
terof PETROLEUMAND NATURAL GASbe
pleasedtostate

(a)the names of places in Gujarat where
dniling of ol wells 1s in full swing at present

(b) the number of ngs operating atthese
places,

(c) whether the Government propose to
undertake dnlling of il wells at new locations in
Gujarat

(d) f so, the details thereof, and

VAISAKHA9, 1915 (SAKA)
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(e)thedetails of the works started sofarfor
the exploration of oiland natural gas invarious
States?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF PETROLEUMAND NATURAL GAS
(CAPT SATISHKUMARSHARMA) (a)to(d)
Dnlling of oil wells is going on in Gujarat in
Limbodra, Motera, Nawagam,S Kadi, Dhamoy,
Bechray, Jotana, Khambel, Nandasan, Nande;,
Sanand, Ankleshwar, Gandhar Kosamba
Dabka, Pakhajan, ShuldatithandKathana Forty
ngs are under operation attheseplaces Addi-
tional wells are planned at 55 locations

(e)Upto 1 1 93 ONGC hascarried out atotal of
362382SLK (2D+3D)and 148897 LK+67Sq Km
3D seismicsurvey andhas drilled 2289 on land
exploratory wells invanous States Exploration
for hydrocarbons ts alsobeingcanedoutby OIL
in Assam, Arunahcal Pradesh, Rajasthanand
UttarPradesh

[Enghsh)
Lease Agreementby ECL

7085 SHRI HARADHAN RQY Will the
Ministerof COAL bepleasedtorefertothe reply
givenon Apnl 29, 1992to Unstarred Question

No 8522 regardingleaseagreementby ECL and
state

(a)whetherthe informationhas since been
collected

(b)if so, the detals thereof and
(c)it not, the reasons therefor?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COAL (SHRI AJIT PANJA) {a)to
(c) Yes Si Theassurancegivenon29 4 1992
in reply to Unstirred Question No 8522 was
fulfiledinOctober 1992 onthebasisofinforma-
tionreceivedfrom Eastern Coaffields Limited
Accordingto Eastern Coalfileds Limited, thewr
opencast projects arelocatedinareas covered
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[ Translation)

Survey Regarding Reserves ofIron Ore
and Coal

7086 SHRIRAMPRASAD SINGH Will
the Minister of MINES be pleasedto state

(a) whether any survey has been con-
ducted regardingtotal reserves ofron ore and

coal inthe country

(b) if so, the details of these reserves
State-wise,

(c)whetherthe Giovernment have formu-

State Coal

An;hra l;rades; - 10;3';5
Arunachal Pradesh 9023
Assam 29518
Bihar 6437175
Madhya Pradesh 39022 56
Maharashira 6276 53
Meghaiaya 45943
Nagaland 1994
Onssa 4621844
Uttar Pradesh 106221
West Bengal 25123 1

Goa -
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latedany scheme to have maximum exploita-
tionofthese mneralsforincreasingthe national
income and development of the country,

(dVifso, the details thereof, and

(e) 1t not, the reasons therefor?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV) (a) Yes Sir

(b) As a result of surveys carned out by
Geological Survey of India (GSI) and othe:
Governmentagenciesinthedfferentpartsofthe
country, State-wise reserves ofcoal andironore
areas under -

(Reserves in millon topnes)

Magnatite

41787

2966 96 506

204531 -

2666 76

164.56
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State

Karnataka
Rajasthan
Kerala

Tamil Nadu

19377713

Total

(c) Yes Sir

(d) Government have drawn up plans for
expansion of existingironoreminesin Balladila
area(M P )andBailladilaSector Aftercomple
tion of expansion schems and opening of new
minesthe production at National Mineral Devel-
opment Corporation Ltd (NMDC) ( a Public
Sector Undertakingunderthe Ministry of Steel)
mines will reach a level of around 20 milhon
tonnes by 1998-99 Likewise expansion of
production capacity of iron ore concentrates
expansion of production capacity of iron ore
concentrates and peflets fromexisting level of
7 5 and 3 mitlion tonnes to 10 and 6 mitlion
tonnes have aisoplanned

(e)Doesnotanise
[English}
Trifed
7087 MAJ GEN (RETD ) BHUWAN

CHANDRA KHANDURI Wil the Minister of
WELFARE bepleasedtostate

(a)whetherthe Tnbal Cooperatve Market
ingDevelopment Federation of India (TRIFED)
'Sresponsible forundertakingthe Price Support

VAISAKHA9 1915 (SAKA)

Whitten Answers &
(Reserves inmillion tonnes)

IronOre
" Hemame  Magnats
928 42 251824
914 047
3546
107
T wotet 3wen

Scheme forprocurement and marketing of Mi
nor Forest Produce (MFP)

(b)#f so the details thereof

(c) whether any organisation has been
assignedthe askof mplementing MFD market
inginthe tribal areas of the Hill districts of Uttar
pradesh,

(d)ifnot the reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAMKESRI) (a)and(b) Statutorymmi
mum Support Pnce scheme operates onlyfora
few agnculturalcommodities The Pnce Sup
port Scheme for deciaring a minimum price
statutonly does notexistin case of Minor Forest
Produce The TRIFED works with the objective
of ensunngbetter remunerative pricestotnbals
forMFP by interveninginthe marketandexclud
ing the middiemen involved inthe trade The
prceforprocurementofMFP aredecidedkeep
ing in view the prevailing market prices by
TRIFED

Apartfromttus TRIFEDhas beenoperating
the minimum support price scheme for the
agncu'tural commodities as anagent of Food
Corporationofintia thasbeenprovidingthe
{acitestofar awaytribal areas
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(c) to (e). No organisation on behalf of
TRIFED orby Government of India hasbeen
assignedthetask of MFD marketingin thetribal
areasofHill districts of U.P. under Price Support
Scheme.

Agencies Producing Oiland Gas

7088. SHRI MANIKRAO HODLYA
GAVIT:Willthe Ministerof PETROLEUMAND
NATURAL GAS bepleasedtostate:

(a)thenames of the agencies producing oil
andgas in the country with their quantity; and

(b)the consumptionof both oitand gasin
the country atpresent?

THEMINISTEROF STATE OF THE MIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT.SATISHKUMARSHARMA): (a)ONGC
and OlL arethe agencies producingollandgas
inthe country. Duringthe year 1992-93, they
producedatotal of about 27 MM of crude oiland
18BCMofgas.

(b) The consumption of crude oil (interms
throughputinrefineries) during 1992-93 was
about 53.49 MMT and of gas during April-De-
cember, 92was about 12.14 BCM.

Swedish Aidto Reduceinfant Mortal-
ity

7089. SHRIM.V.V.S.MURTHY: Willthe
Ministerof HEALTHAND FAMILY WELFARE
be pleasedtostate:

(a) whether the Swedish International
Development Authority has extended any aidto
reduce infant mortality inthe country; and

(b) it so, the details thereof?

THEDEPUTYMINISTERIN-THE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABANSINGH GHATOWAR): (a) Yes,
Sir.

APRIL 29,1993
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(b) The Swedish International Develop-
ment Authority (SIDA) haveprovidedfinancial
assistance of Swedish Kronorss(SEK) 400
Million during 1987-92forthe Universal Immu-
nization programme (UIP) and additionalfinan-
cialassistance of SEK 300 Millionforthe imple-
mentation of the child Survival & Safe Mother-
hood (CSSM) Programme, launched in 1992-
e ch .

Modernisation of Coal Minesin
AssamandMeghalaya

7090. SHRI PROBIN DEKA: Willthe Min-
isterof CCOAL be pleasedto state:

(a) whether the Government propose to
develop and modemise differentcoal minesin
Assam andMeghalaya; and

(b)if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIAJIT PANJA):(a)
and(b) Yes, Sir. The coal production of North
Eastern Coalfieldsisprojectedtoreach 1.20Mt.
by 1996-97. The programme includes develop-
ment of mines with new technology such as
flexible roofing and shield mining wherever
feasible. Two projects viz. Simsakang and Rs.
50croreshasbeeneammarkedtorNorth Eastern
Coalfields duringthe 8th Plan.

Adulteration of Oilin Petrot

70-91. SHRI KHELAN RAM JANGDE:
Willthe Ministerof PERTROLEUM AND NATU-
RAL GAS bepleasedtostate:

(a) whetherthe Government have recently
receivedcomplaintsregardingadulteration of
some ather oils in petrol by different petrol
pumps inMadhya Pradesh,;

(b) if so, the details thereof, and

(c)thestepstakentochecksuch adultera-
tion?
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THEMINISTEROF STATE OF THE MIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT SATISHKUMARSHARMA) (a) Yes,
Sir

(b) Acomplaintwas received againstone
retall outietinMadhya Pradesh Onenquiry, the
complaintwas notestablished

(¢) The folloing measures are taken to
check adulteration inpetrol -

1) regular and surpnse insections by Oil
Companyofficials

1) demtycheckunderMS &HSD Control,,
1990

) dopingofkerosenewithfurfuralatselected
locations

v) surpnseinspections by mobile laborato-
nes

v) Surpnise inspections of retail outlets by
State Government officials

[Engiish]

Retirement under Golden Handshake
SchemeinSail

7092 SHRIC SREENIVAASAN Wilithe
Ministerof STEEL bepleasedto state

(a) whether the sumplus staff inthe Steel
Authonty of India Limited have been giventhe
optionof retinng underthe Voluniary Retirement
Scheme known as' Golden Handshake',

(b) it s0, the under of persons who have
retired under the scheme sofar, and

{c)thetotal amountpaidto thoss persons?

THEMINISTEROF STATE OF THE MIN-

VAISAKHA9, 1915 (SAKA)
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ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV) (a) A Voluntary Retirement Scheme,
aimed at reduction of manpower, was intro-
duced insteel Authonty of india Ltd wef
110 1986 Ttusschemewasinoperationtill 31 /
3 1989andwas subshituted by arevised Volun-
fary Retirement Scheme onthelines suggested
by the Bureau of public Enterpnses w et
191989

(b)and(c) Underthe Voluntary Retirement
Scheme whichwas inoperationfrom 1 10 86to
31 3 89 about9 220 employees had availedof
voluntaryretirement Underthe revisedscheme
about 11 427 employees were grantedvoluntary
retirementtili31 3 1993 Thus,ason31 3 1993,
atotalof about 20 647 employeeshad availedof
voluntary retirement since introduction of the
scheme AtotalamountofRs 17713 18lakhs
hadbeen paid til 30 9 92tothose employees
whohad availed of voluntary retirement

iron ore Depositsin Kerala

7093 SHRI  MULLAPPALLY
RAMACHANDRAN WilitheMinister of MINES
bepleasedtostate

(a) whether any survey has been con-
ductedbythe Government regardingthe avail-
abtlity of Ironore deposits in Ehyottumala inthe
Calicutdistrict of Kerala and

(b)ifso the outcome thereof?

THEMINISTER OF STATE OF THE MIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV) (a) Yes, Sir

(b) As aresultof explorationcarned outby
Geological Survey of India{GSt), a reserve of
19 20 mullion tonnes of iron ore compnsing
14 70milliontonnes of exicisedorewith 39 44%
Feand4 50 milkontonnes unoxichsed ore with
31 46% FehasbeenestmatedinEleyottimala
andotherareain Calicut (Kozhikode) distnct
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Kerala

National Programme for Controi of
Blindness

7094 SHRIC P MUDALAGIRIYAPPA
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate

(a) whetherthe Union Governmenthave
received two micro Plans for Mandya district
from Kamataka Governmentunderthe National
programme for Control of Bindness scheme,

(b)fso the detailsthereof, and

(c)the steps taken forclearance of these
proposais?

THE DEPUTYMINISTER INTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGH GHATOWAR)(a) and
(b) Yes,Sir AMicroplanfortraining, strength-
ening of ophthalmic infra-structure, school eye
care inMadhya District has been received

(c) The Stateshave been advised toform
District Biindness Control Societies to
strengthenthe National Programmefor control
of Bindness atthe distnctievel Financiat as-
sistanceis beingprovidedtothese Societies by
the Governmentof India

[ Transiation)
Compliance of Directives and Advises

7095 SHRI BHAGWAN SHANKAR
RAWAT Will the Minister of PETROLEUM
ANDNATURAL GASbepleasedtostate

(a)whetherthe Govemmentareawarethat
inthe decisionof the Central Industnal Tnbunal
dated20 10.1889andinthe decisionofthe High
Courtdated 16.2 1991 againstpetition submit-
tedbytheMathura Refinery Worker's Unionthe
managementofthe indian Oil CorporationLim-

APRIL 29,1993
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ited, Mathura Refinery, hadissuedcertain direc-
tives andagvises,

(b) lf so, the details thereof;

(c) whetherthe Governmenthaveensured
the compliance ofthese directives and advises,

(d) i so, the details inthis regard, and
(e)if not, thereasons therefor?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF PETROLEUMANDNATURAL GAS
(CAPT SATISHKUMARSHARMA) (a)to(e)
The Awarddated6 10 1989 ofthe Central Gov-
ernment Industnal Tnbunal, New Delhi, Pub-
lished in the Gazette of Incha dated October
91,1989 hasbeenseen Its mainfindingssthat
the contractlabour employed at Mathua Refin-
eryarenotiniaw the employeesofthe indian Oil
Corporation Accordinglythe 48 workmenwhose
serviceswere terminatedarenot the employees
oflOC

The Central Advisory Contract Labour
Board has, inthe meantime, constituteda Trt
partite Committee on 30thMay, 1990top gointo
the question of abolition of Contract Labourin
Mathura Refinery andthe Marketing Division ot
Indian Oll Comporafion Limited Mathura

[English]
LPG Connections

7096 SHRISOBHANADREESWARAO
VADDE Will the Minuster of PETROLEUM
ANDNATURAL GAS be pleasedtostate

(a)thetotainumber of LPG connechonsin
thecountry, State-wise,

{b)the numberofpnvatecompanies which
are suplying LPG cylinderstothe LPG deale’s
inthe State of North EastIndsamncluding Wes' |

Bengal,and
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(c)thenameof such companies and num
ber ot cylinders supplhies by them annualy?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUMAND NATURAL GAS
(CAPT SATISH KUMAR SHARMA) (a) A
Statementis annexed

VAISAKHA 9 1915 (SAKA)
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(b) Empty cylinders are procured by the
publicsector oilcompaniesfromcylindermanu
facturers andthanissuedtothe distnbutors No
private company s supplying filled LPG cylin-
dersdirecttothe distnibutors

(c)Doesnotarnse
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Dr.Ram Manohar Lohia Hospital

7097. SHRI SHANKARRAO KALE will
the Minister of HEALTH AND FAMILY WEL-
FARE bepleasedtostate

(a)whetherthemnistry of personnel Pub
lic Gnevances and pensions has expressed
deep concemoverthegeneral functioningin Dr
RamManoharLohiaHospital, NewDelhiinits
Annual Report 1992-93,

(b)f sop, thedetails thereof, and

(c)theremedial steps takenbythe Govem-
mentinthis regard?

THEDEPUTYMINISTERINTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRI PABAN SINGHGHATOWAR) (a)and
(b) The Annual Report 1992-93 of the Ministry of
personal, Public Grievances & Pensions inter-
allahas remarked upon certain deficien inthe
functioning of emergency department of
Dr R M L Hosprtaland made suggestions relat-
ingtoprovision of aseparate enquiry counter,
availabilty of ambulances, improving general
cleanliness, augmenting water supply & im-
provingsecurity etc

(c) The Dr R ML Hospital authonties
havereportedthat anumberof measureshave
beenmntroducedtoimprove thefunctioningofthe
hospital These include,-

- Aseparateenquirycounterfunctionsround
theclock

- Essentalequipments are available and
taulty machines are promptly repaired

- Special measures are being taken to
mamtan propercleaniines

" 24hourswatersupply has been ensuree
by digging 4 tubules

*  Tambulances are operational and avail-
able onnorminalpayment

VAISAKHA9 1915 (SAKA)
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Secunty hasimproved considerable by
engaginga special secunty

agency

Sale of Light Diesel Oit

7098 SHRIV SREENIVASA PRASAD,
WilltheMinisterof PETROLUEUMAND NATU-
RAL GAS be pleasedto state

(a) whetherthe Indian Ol Corporation Lim-
ited has beenindulgingin illegal and unfairtrade
practices in the sale of ight diesel ol from its
Mathurarefinery

(bt s0, the facts and details thereof,

{c) whetherthe governmenthave exam-
inedtocomplaint of the national CouncilforCiwvil
Liberties

(d)ifso thedetailsthereof and

(e)the Compensation|OC proposetogive
tothe consumers?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF PETROLEUM AND NATURAL
GAS(CAPT SATISHKUMAR SHARMA) (a)
to (e) The complaint received from national
Council for Civil Liberties in the matter was
examined by the Oil Industry, who hadrecom-
mendedtothe Government of Indiathat Tem-
perature Vanation Allowance (TVA), whichwas
beinggiveninrespect of Motor Spirit(MS) High
speed Diesel Oil (Hsd) and Furnace Ol (FO),
mayalsobe extendedforLDO, soastocompen-
satefordifferenceinthe hotloadingtemperature
andambienttemperature Govemment,nocon-
sideration ofthus recommendation, has extended
the schemetotheconsumers of LDOwitheffect
from25-9-1992

Gasfrom Gandhar Flelds

7099 SHRISOMJIBHAIDAMOR
SHRIN J RATHVA

Wil the Minister of PETROLEUM AND
NATURAL GASbepleasedtostate
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(a) the likely annual availability of associ-
atedandfree gas fromthe Gandharfields from
1992-93 on-wards for the nexttenyears;

(b)whetherany decision hasbeentakento
fully exploit the Gandhar fields, and if so the
detailsthereof;

(c)the quantumotgasfiaredfrom Gandhar
fields during the lastthere years;

(d) whether the Government have made
anyplanto utilise theflaring gas and divertitto
othersources; and

(e) it so, the details thereot?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF PETROLEUMANDNATURALGAS
(CAPT. SATISH KUMAR SHARMA): (a) 2.64,
4.76 and 5.32MMSCMD intheyears 1992-93,
93-94.and94-95 respectively, and approx.8.00
MMSCMD thereafterupto 2001-2002A.D., ac-
cording to the gas profile as onJanuary, 1992.

(b) government have approved ONGC's
projects “ Development of Gandharfield, phase-
latatotel costof Rs., 326.68 croresin 1988 and
“Developmentof Gandhar Field, Phase-II” ata
totalcostot Rs., 1,245.62 croresin 1992.

{c) 0.5, 0.38 and 0.28 MMSCMD in the
years 1990-91,91-92 and 92-93, respectively.

(d) and (e) The entire gas to be produced
fromthe Gandharfield s allocatedto various
unitsin Gujaratitself. ONGC isinstalling addi-
tionalcompressors at Gandhar, Nada and Dehej
toenable utifisation of gas thatis curently being
flared.

[Translation)

Collectionof Cubic Tonnage Cess

7100. PROF RITA VERMA: Wil the Min-
ister of COAL be pleasedtostate:

APRIL 29,1983
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(&) whether the Bharat Cooking Coal Lim-
ited has discontinued collection of “cunicton-
nage cess" fromthe Coal customers;

(b) it so, since when and the reasons
therefor; and

(c) the “cubic tonnage cess” collected
dunng each of the last three years till April 1,
1990andfromApnil 1, 19801illitwas discontin-
ued?

THEMINISTEROF STATE OF THEMIN-
ISTRY COAL (SHRIAJIT PANJA): (a) and (b)
Yes, Sir. The Collection of tonnage cess was
stoppedbyBharatCokingCoalltd.,w.e.£.6.11.90
onthebasis ofthe decision of Ranchi Bemcyh of
PatnaHighCount.

(c) Theinformation is being collected and
will be laidonthe Table of the House.

[English]

Arrests Under Unlawful
Activities(Prevention) ActinJ &K

7101. SHRIGEORGE FERNANDES: Wil
the Minister of HOME AFFAIRS bepleasedto
state:

(a) whether any arrests have been made
underthe Unlawful Activities(Prevention) Acl,
1967 inJammu and Kashmir; and

{b) if s0, the total number thereof dunng
1990, 1991, 1992 and 1993sofar?

THEMINISTEROFSTATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT): (a) and (b) According to information
madeby State Goverewnmt no, arrests have
been made under the Unlawful
Activities(Prevention) Act, 1967 inJammuand
Kashmirinthe Year 1990, 1991, 1982and 1993
sofer.
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Complaints Against Delhi Wakf Board

7102. SHRI PANDURANG PUNDLIK
FUNDKAR: Willthe Minister of WELFAREbe
pleasedtcstate:

(a)whetherthe Govemmenthavereceived
any complaints against Dethi Wakf Board;

(b)if so, the details thereof; and

VAISAKHA9, 1915 (SAKA)
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(c)thestepstaken/proposediobetakenin
this regard?

THE MINISTER OF WELFARE (SHRI
SITARM KESRI): (a) Yes, Sir.

(b) and (c) A statement, prepared onthe
basis of theinformationsupplied by Dethi Ad-
ministration is attached.
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BreastFeeding

7103. SHRI RAMKAPSE:
SHRIMATI DILKUMARIBHANDAR!:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleasedtostate:

(a) the details of the programmes under-
taken for protection and promotion of breast
feedinginthe country,

(b) whetherthe Government propose to
take somke new steps like its inclusion inthe
curnculum of schools and collegesetc ;

(c)if so, the details thereof?

THEDEPUTYMINISTERINTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWAR): (a) The
Infant Milk Substitutes, Feeding Bottles and
Infant Foods (Regulation of production, Supply
and Distribution) Act 1992 was anactedforthe
promotion of breastfeeding andbroper useof
infantfoods. Breast-feedingis propagated under
the Child Survival and safe Motherhood
programme.

(b)and(c) Someaspects oftheadvantages
of breastfooding have alreadybeenincludedby
NCERT in the cumnculum/text books,

Vinayaka Mission Medical College,
Salem

7104.DR. SHRIMATIK.S.SOUNDARAM:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

{a)whetherthe VinayakaMissionMedical
College at Salem, Tamil nadu obtained the
permission ofthe indian medical College Coun-
Claccordingtothe provisions of the Ordinance
on Private Medical Collages;

(b)if not, the reasons therefor;
(c)whetherthe said college has nohospital
tacilities; and

VAISAKHA 9, 1915 (SAKA)
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(d)if so, the details thereof?

THEDEPUTYMINISTERIN THE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWAR): (a)to(d)
TheMedical Councilofindiahaveinformedthat
Vivayaka Mission Medical College at Salem,
Tamil Nadu have not applied for permission
according to the provisions of the Ordinance/
Indian Medical Council (Amendment) Act, 1993
forestablishingamedicalcoliege. The matteris
sub-judice before the High Court of Madras.

[ Transiation]

Raidson LPG Agenciesina
Allahabad

7105.SHRIGOVINDACHANDRAMUNDA
Willthe Ministerof PETROLEUMAND NATU-
RAL GAS be pleasedto state:

(a) the number of raids conducted by Vigi-
lance Department of indian Qil Corporation on
the LPG agencies in Allahabad, Uttarpradeshto
detectfake pnonty vouchers forreleasing cook-
inggas connections dunngthe lastthree years;

(b)the actiontaken againsttheconcemed
agences; and

(c)the numberofconnectionscancelledas
aresultofthoseraids.

THEMINISTER OF STATE OF THE MIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT. SATISHKUMAR SHARMAY): (a) to{(c)
While no raids were conductedby thevigilance
departmentofindian Ol CorporationinAllahabad,
UP., inspection was carried out against M/s.
Manju Chandra Gas Agency in 1991-92 and
againstM/s Akbar Gas agency in 1992-93. No
irregularities were detected aganstM/s Manju
ChandraGas Agency.Ashowcausenoticehas
been served on M/s. Akbar Gas Agency for
releasingfake priority letters connections re-
leasedto 134 customers againstfakepriority
letters have been suspended andthe security
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deposithas beenforferted

Encroachment of wakfland and
Grave Yard

7106 SHRIMOHAMMAD ALIASHRAF
FATMI Will the Minister of WELFARE be
pleasedtostate

(a)whetherthe government have receved
complaints in regard to the encroachment of
Wakfland andgrave-Yardmn Delh,

(b) if so,l the number of complamts re-
ceiveddunngthelastyear and

(c) the actiontakenby the Go&emmem n
thisregard?

THE MINISTER OF WELFARE (SHRI
SITARAMKESRI) (a) Yes Sir

(b)and (c) A Statement prepared on the
bastsof the information supplied by Delhi Ad
ministration s laid on the Table of the House
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Recruitment Commissionfor Dethi
Administration

7107. SHRIJEEWAN SHARMA: Willthe
Minister of HOME AFFAIRS be pleased to
state:

(a) whetherthereis any proj usaltoestab-
lish aseparate commission tor recruitmentto
the various postsin Delhi Administration;

(b)itso, the details thereof;

(c) by when said commission be made
operative andfunctional;

(d)thenumber of vacancieslyingvacantin
Dethi Administration;

(c)sincewhentheseare lyingvacant; and

(f)ythetimebywhich these are likely tobe
filled up?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI
P.M.SAYEED: (a)and(c). The Delhi Adminis-
tration has reportedthatthereis aproposalindia
its considertsation for establishing aseparate
commission for recruitment to various posts
under Dethi Administration exceptforthe posts
forwhichrecrutm,enbtis beingdone by UPSC
and SSC. the proposal is stiltin the formative
stage.

(d)and (e) The Delhi Administration has
turtherreportedthat 12,702 vacancies of differ-
entcategories are lying vacantfrom different
dates.

(f) The economybanondirect recruitment
in Delhi Administration is operative except for
the postsreservedfor SC/ST and appointment
oncompassionate grounds.

Deployment CISF

7108. SHRIBOLLABULLIRAMAIAH:
KUMAR| PUSHPADEVISINGH:

APRIL 29,1993
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Will the Minister of HOME AFFAIRS be
pleasedtostate;

(a) whetherthe Central Industry Security
Force guarding vital public sector undertakings
has done commenable job and has recovered
stolen property worth Rs. 20thousandcroresin
therecentpast;

(b)if so, the details thereof;

(c) the number of public sector undertak-
ingsinwhichC.1.S.F. has been deployed;

(d) whether the Government propose to
deploy C.1.S.F.inalithepublic sectorundeniak-
ings;

(e) whetherthe Government have any pro-
posattostrengthenC.1.S.F.; and

(f)if so, the details thereof?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT): (a) to {f) Central Industrial Security
Force (CISF) has recovered stolen property
worthRs 14,44,26,558/- (Rupeesfourteencrores
forty fourlakhstwenty sixthousandfive hundred
andfifty eightonly) upto31 December 1992as
per details given below:-

v

Year Value of property
recovered
1969 26,652.00
1970 44,120.00
1971 1,49,538.00
1972 7,43,888.88
1973 | < 7,18,991.85
1974 21,26,027.59
1975 18,77,137.53
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At present CISF 1s providing security

Year Value of propertv
recol coverto 212 public sector undertakings/Govt
- ———- —  —  Departments
1976 7,0123001
3 Thenduction of CISF in a new public
1977 141371078 sectorundertakings orincrease in strength of
" CISFwhereithangs alreadybeeninductedina
1978 1420049 15 pubhcsectorundertakings depends upon the
' request of the concemed public sector Under-
1979 3097811 60 takingto have CISF for its secunty coverandits
o wilingnessto mesttheexpendsturethereof The
1980 46.67.126 45 process of strengthening CISF is acontinuing
Y process based onthe assessment of require-
1981 582146194 mentfromtime totime
Inter-Ministeriat Committee on
1982 48,46,074 39
Weltare oftheaged
1 4243824 51
%3 7409 SHRIRAMNAIK Willthe Minister
1984 2080334 32 of WELFAREbe pleasedtostate
1985 48.80,958 80 (a) whetherthe Government have consti-
- tutedannter-ministenal committee on "Wetfare
1986 51,61,54500 oftheaged,
b) if so, the composition and terms of
1 1 (
%7 386531100 reference of the committee, and
1988 75,84,
8490200 (c) the ime by which the conmmittee 1s
1989 1.27,68,867 00 tikely to submit its report?
THE MINISTER OF WELFARE (SHRI
19980 1,70,22,550 00
SITARAMKESRI) (a) Yes.Sir
1991 2,18,56,207 00
8,56.207 (b) A statement:s attached
1992
o 3349823800 (c) After a series of 5 meetings, a draft
Total 14,44.26, 558&‘)— reporthas buan prepared and circulatedtothe

- concerned Ministnies forconcurrence
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Written Answers
[T1ansiation)

Smuggling Cases Detected by BSF

7110. SHRIVILASRAONAGNATHRAO
GUNDEWAR. Willthe Minister of HOME AF-
FAIRS be pleasedtostate.:

(a) the number of cases of smuggling of
gold, silver, drugs and arms detected by the
Border Secunty Force(BSF) during the last
threeyears;

APRIL 29,1993

Written Answers &

(b) the quantity and estimated value of

goods seized;

(c) the number of cases of infiltration de-
tectedby BSF dunngthe above period; and

(d) the details of action taken aganst the
quilty persons?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS: SHa!
P.M SAYEED):(a) Requisite details of smug-
ghngdetected by the BSF are as follows:

Drugs

Gold Silver Arms
1990 28 % & 108
1991 B 63 4l
1992 3B 2 65
(b) The yearwise detarls are givenbelow.-
T 1900 T e e
GOLD
Quantity 408.72kg 302.83kg. 138.73kg
Estimated Value Rs. 141.17lacs Rs.117 73lacs. Rs.67.23lacs
SULVER
Quantity 651.31Kg. 1657.65Kg. 2007.90Kg.
Estimated Value Rs.46.091acs Rs.119.76lacs Rs. 169.981acs.
1990 1901 1958 )
DRUGS
Quantty 3179.59Kg. 4485.09Kg. 631.63Kg
Estimated Value Rs. 1992.47 lacs Rs.61.06lacs Rs.202.47lacs.
ARMS
Quantity 37 502 135
Estimated Value Rs. 62.86 lacs Rs.44.791acs Rs. 15 781acs.
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(c) Year Numberofcases
1990 2528
1991 3033
1982 3B

3.

(d): The persons apprehendedbythe BSF
are handed overtothe State Police for iurther
actionagainstthem.

[Englsh)

Fireincidents inJhuggi Jhopri
Colonies

7111. SHRICHANDRESH PATEL: Will
the Minister of HOME AFFAIRS be pleasedto
state:

(a) the number of fire Incidents occurredin
the JhuggiJhopri colories of Delhi durning the
lastthree years;

(b)the loss of lives and properties inthe fire
incidents; and

(c)the steps taken to provide rehief tothe
victims andto prevent recurrence of suchinci-
dents?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) the Delhi Administration has
reported that about 513 incidents of fire took
place duning 1980-91, 1991-92and 1992-93in
whichabout 36356 jhuggies were gutted.

{b) The Delhi Administration has further
Teportedthatabout 85 persons losttheirkivesa
Property worth Rs. 326,05,535/- approximate
telylostin these fire incidents.

(c) The Delhi Administration provides re-
et atthe rate of Rs. 500/- perjhuggitothe victims
whoarehaving rationcards. incase of deatha
Sumof Rs. 20,000/- as-exgratia relietis givenin
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the case of the deceased beingamajorandRs.
10,000/-incase of minor. incaseof injuies asum

of Rs. 500/-to Rs.3000/- is paid depending upon
the nature and extent of injuries.

For creatingawareness amongstthe rest-
dents of jhuggrjhopn coloinies in regardto fire
safety, the Delhi Fire Service have distributed
pamphiets containing fore preventiveinstruc-
tions and have also carried out demonstrations.

[Translation]
Compensationto Boms BlastVictims

7112.SHRIDILEEPSHAI SANGHANI: Wil
the Minister of HOME AFFAIRS be pleasecto
state:

(a) whether the Union Governmenthave
1ssued any guidelines regarding payment of
compensationtothe victims of bgmbblastsin
Bombay, Calcutta and Gujaratrecently;

(b) f so, the details thereof; and

(c) whether those guidelines have been
observedbythe concemedstate Govemment?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT): (a): No, Sir.

(b) and (c) Does notarise.

[Enghsh]
LPG Faciiities

7113. SHRIAMARROY PRADHAN: Wil
theMinisterof PETROLEUM AND NATURAL
GAS be pleasedtostate:

(a) whetherfaciliies suchasprovisionof
LPG connections andopening of LPG agencies
havebeenprovidediotheresidentsintheindic
Enclaves inbangladesh Torritory;
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(b) it so, the details thereof;

(c) it notthe reasons theretor; and

(d) the time by which such facilities are
likelytobe providedtothem?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF PETROLEUMANDNATURAL GAS
(CAPT.SATISHKUMAR SHARMA): () to{(d)
LPG distributorshipes are opened at places with
apopulation 0 20,000 and above, inaphased
manner, subject to product availability, pro-
videdthe location offers adequate potentialto
sustain an economically viable distributorship.
LPG agencies operate only in Indianterritory
subjecttothe above.

Genersi Councll of Gnif
71158HRICHANDRAJEET YADAV: Wil
the Minister of HOME AFFAIRS be pleasedto
atele;

(a) whether the General Council of the
Gorkhalandnational Celebration Front (GNLF)
run Hill Councii set up under the Darjeeling
Aocord of 1988 has been dissoived;

{b) it s0, the details thereof, and

{c)thereactionofthe Governmentthereto?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH

PILOT): (a) The General Councilofthe Darjesiing
Gorkha Hill Councit has notbeen dissoived.

(b)and (c) Does notarise.

[ Transtation}
lssus of Armes Licensesin Deihl

7118, SHRIMATIMAHENDRA KUMAR:
Wilithe Minister of HOME AFFAIRS beplessed
tosiate:

APRIL 29,1983
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(a) the number of person to whom the
licenses for arms have been issued by the

Licensing Department of Dettu Police during
1901, 1982and 1993 sofar;

(b) whether the Licensing Department n
Delhihasbeen computerised;

{c)its0, the details thereot;

{d) whether the licence hoiders are being

imparted any traning at the time of renewal of
their icences;

(e)if s0, the details thereof;

(f) whether the Government have
liberalised/propose to hiberalise the icencing
rules sothat the licence holders do not face any
difficulty atthe ¥me of renewal of their licences;
and

(9) # 80, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) the number of persons to whom
licences for arms have been wssued by the
Licancing Departmentof Delhi POLICE, DUR-
ING 1991, 1982and 1993 (UPTO20.4.93)sas
under:-

Yoar No. ofpersons
1901 o3
1982 2480

1983(upto 20.4.99) 626

(b) Yes, sir.

(c) The arms licencing Unit of Dethi Police
has been compiterised from May, 1969 and
givenanewserviceoristedforce. information:s
stored both namewise and weapon wise and
slao according to the validity of a licence.
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(d) Yes, Sir.

(e) Forthe benefits of those who have no
knowledge of handlingweaponand are in pos-
sessior; of armis licences, a primary training in
handling of weapons of all types is being im-
partedfree of charge atthe New Dethi Rifie Club
Range Ravindra Rangshala, New Delhioneach
Sunday for two hours by the Home Guards
Organization andcertificate to this effectis also
1ssuedby them, whichis producedatthetime of
renewal of license.

(f) and (g) There is no proposal under
considerationto iber lise the licencing rules as
the renewal of licences does not entail any
difficuity .

[English}

Coal Shortage in major industrial
Unitsof Bihar

7117 SHRIRABI RAY : Willthe Minister
of COAL be pleasedtostate:

(a)whethertheattentionof the Govemment
has been drawn to the news-item regarding
shortage of coal in the major industrial units of
Biharappearingin the Statesman dated April 6,
1983;

(b)if so, the details thereof andthe reasons
therefor; and

(c) the steps taken by the Governmentto
femedythe situation?

THEMINISTER OF STATE OF THEMIN-
ISTRYOFCOAL (SHRIAJTPANJA): (a) and
(b) Yes, Sir. The news itemwhich appearedin
the Statesman on 6th April 93 referred to the
threatcoal shortage beingfacedby some maijor
industrial units in Bihar due to the economic
blockade sponsored by All Party Jharkhand
State Struggle Committee.

Any agitation, bandh or blockade which

VAISAKHAS. 1915 (SAKA)
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disrupts movement of coal does result in re-
ducedcoal suppliesto the consumers. Gener-
ally, themovement capacity solost cannotbe
made up subsequently and therefore overall
offtake of coal from coal companies gets ad-

versely affected.

(c) All possible action was taken well in
advance to build up stocks withconsumers and
maintain despatchestocoresectorconsumers
even during the agitation/band/blockade. the
blockade has sincebeen calied off.

Water-Brone Diseases

7118. PROFK.V.THOMAS
SHRIGURUDAS KAMAT:
SHRIGOPINATH GAJAPATHI:

Wilithe Minister of HEALTH AND FAMILY
WELFARE bepleasedtostate:

(a) whether the Government are aware of
theareasin Dethiwhich are pronetowater-bome
diseases;

(b) if So, the steps taken to identify those
areas; and

(c)ttnprevannvemeasumstakenoraro-
posedtobetakentochecktheoutbreakofthose
diseasesinthe ensuing rainy reasons?

THE DEPUTYMINISTERINTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGH GHATOWAR): (a) and
(b) thasbeenobservedthatwaterbronedisesses
in Dethitake place mostly in those areas which
havesortage of safe drinking waterandlack of
sanitationfacilities ike JJ. Colonies, Re-settle-
ment Colonies efc.

(¢) Inorderto check the outbreak of water-
bome diseases the Delhi Administration have
takenanumberof steps like:-

1. Provision of safe drinking water in alt
vulnerable areas
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2  Dissemination of appropriate health
educaton

3 Surveillance and continuos monitor-
ing

4  Regular removal of garbage and
desilting of dnnks

5 Distribution of chiorine tablets and

O RS packets
6  Banonsaleofexposed/cutfruitand
otherunhygienicfooditems
[Translation}

Shortage of Coal in Madhya Pradesh

7119 SHRIMAHENDRA KUMARSINGH
THAKUR Wilithe Ministerof COAL be pleased
tostate

(a)whetherthereis acute shortage of coal
inMadhyapradesh,

(b) if so, the quantity of coal supphed to
Madhya Pradesh and the percentage of coal
made available tothetnbal areas,

(c) whetherthe Goveremnt proposetoin-
crease the supply of coaltomadhya Pradesh
and

(d)f so the details thereof?

THEMINISTEROF STATE OF THEMIN
ISTRY OF COAL (SHRIAJIT PANJA) (a)and
(b) Available information indicating coal sup
pliedbyCoalindhaLtd (CiL)toconsumersinthe
StateofMadhya Pradesh dunngthe years 1990-
91 and 1991-92 andforthe penod Apnl Decem
ber,92as comparedto samepenod|lastyearis
givenbelow

(Fngure n000 tonnes)
Data Provisional

Year Totalsupples Growth

1990-91 31618 508%

1991-92 33217

Apnil-Dec 91 23483

Apri-Dec 92 24269 324%

The axisting information system does not
yieldseparate data aboutcoal despatchestothe
tnbal areasinMadhya Pradesh CIL have how-
everreportedthatthey arenotaware of any coal
shortage n the state of Madhya Pradesh

(c) and (d) Coal companties have been
advisedto step up suppliestoconsumers as per
thetr requirments inordertomettheincreased
demandforcoal steps have beentakentoin-

crease coal productionby opening new mines
andreorganizing the existing mines to achieve
optimum level of production

inaddition Government have decidedto
allow private sector participation i coalmmning
operation in virgin areas for the purpose of
captiveconsumptionfor power generationand
other specifiedendusers Increased quantitios
of coal are also being made available unde
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Liberahzed Sale Schemes fromcertainidenti-
fied mines without insisting on any sponsor-

ships

With a view to further improve the coal
despatches, GoalIndiaLtd havelauncheda
scheme for developingwhole saletrade incoal
Underthis scheme, the subsidiary companies
of CiL. willappoint Whole Sale dealers on the
basis of applicationinvited through open adver-
tisements Each dealer will have to lift atleast
3000tones of coalpermonth Dealers willhave
the freedom to sell coal and fix prices { -« ouch
sale

[Enghish)
Wax Producing Units

7120 SHRIBHOGENDRAJHA Willthe
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Minister of PETROLEUM AND NATURAL
GAS be pleasedtostate

(a)thenumber of waxproducingunits inthe
country, State-wise, and

(b) the steps being takentoincrease slack
wax production in Barauni Refinery andensure
equitable distribution of slack wax from madras

Refinery?

THEMINISTEROF STATE OF THEMIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPTAIN SATISH SHARMA), (a) The num-
berof recognised Slack Wax processingunits
formanutacture of paraffinWax Type-llln States/
UTsisgivenbelow -

_TS No State No ofUnits
1 Assam 3
2, Bihar 74
3 Onssa 3
4 WestBengal A
5 Delhi B
6 Himachal Pradesh 4
7 Haryana 0
8 Gujarat 7
9 Madhya Pradesh 2
10 J&K 2
11 Punyab 8
12, Rajasthan 5
13 Uttar Pradesh a
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SNo

No ofUnits

14 AndhraPradesh

15 Kamataka

16 TarmilNadu

3

3

12

Total

262

(b) Presently thereis no plantoincrease
slack wax availablil,tiy from baraun Refinery
Slack wax from madras Refinery Limited 1s
being produced in relatively small guantiies
andequitably distnbuted inthe Southern Re-

gon
Coalfields inMaharashtra

7121 PROF ASHOK ANANDRAO
DESHMUKH Will the Minister of COAL be
pleasedtostate

(a)thenames of coal fieldsinMaharashtra
were coaldeposits have beenfoundbutextrac-
tion of coal has notyet started,

(b) the reasons for notextractingthe coal
fromthesehelds, and

(c) thetime by which the extraction of coal
18 hikely to start from these coal fields?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COAL (SHRIAJIT PANJA) (a)and
(c) On the basis of geological exploration
recently camned out, new coal deposits In
Maharshtra have been established in
Makardhokra, Bander, Nand and Bokhara ar-
eas The Western Coaliciedsa Limited have

started work at three underground mining -

projects, wiz, Morpar-l (m Bander area),
Makardhokra-l and makardhokra-il (in
makardhotkaraarea) The developmentofnew
mines m Nandand Bokhara areas has not yet

ExpectancyofLife

7122 SHRI RAMA KRISHNA
KONATHALA Wil the Minister of HOME
AFFAIRS be pleasedtostate

(a) whetherasample surveybythe Reg-
istrar General, , india in regardto expectation of
Iife atbirth has beenconducted,

(b) i so, the detaiis thereof, and

(c) the comparative figure worth regardto
selected countnes as perthe 'Woridpopulation
praspects inthis regard?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI
P M SAYEED) (a) Expectation of ife atbwthis
a denved figure It is being calculated by
analysing 5 yearly average of age specigive
deathrates (AsDRs) The ASDRsarecollected

annually throughsample surveys conducted by
the Registrar General of India

(b) Thelatestestimate of expectationof ife
atbirthatnationallevelfor 1986-901s 57 7 years
formales and 58 1 yearsforfemales

(c) Asperthe ‘worldpopulahon Prospects’
pubkshedbythel) W theexpectationofiife at
bith by sexfor selected countnes, forthe penod
1985-90 1s grvenbelow
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Country Males Females
(inyears)
USA 719 790
UK 724 781
France 719 800
Paksstan 565 566
Bangladesh 511 504
Indonesia 585 620
Anti-T .B. Medicines (Transiation]
7123  SHRIRAMASHRAY PRASAD CobaltMechine
SINGH
DR VASANT PAWAR

Wilithe Miruster of HEALTH ANDS FAM-
LYWELFARE bepleasedtostate

(a) whether the anti-tuberculosis medi-
cinesare notavadablenthe vanous Goverenmt
hosprtals of the country,

(b) ff so, whether the Government have
receivedrequisitions for supply of these med-
cines from vanous state Heaith Department,

(c)tso, thedetails thereof, and
(d)the actiontakenthereon?

THEDEPUTY MINISTERIN THE MINIS-
TER IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE(SHRI PABAN SINGH
GHATOWAR,) (a)to (d) Some shortage was
eportedmthe early part of last financial year,
thereafter Central Supply of Ant-TBDrugs has
beenmncreasedfrom Rs 8 22croresn 1991-92
toRs 26.5croresin 1992-93

7124 SHRIRAMESHWARPATIDAR Wil
the Minister of HEALTHAND FAMILY WEL-
FAREbepleasedtostate

(a) whetherthe Govemmenthavereceved
any request for financial assistance for pur-
chase of Cobaltmachine for Medical Collage at
IndoreinMadhyapradesh,

(b) ifso, the details thereof, and

(c)thedecisiontakenthereon?

THEDEPUTYMINISTERIN THE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGH GHATOWAR) (a) Yes
Sir

(b)and(c) Rs 50lakhs hasbeen provided
by this Ministry to the Goverenmt of Madhya
Pradeshdunng 1992-93forsettmgupofaCobeit
MechineinS G CancerHospital attachedto
MGM Medical College. Indore
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Licence for Mining of Correndemin
MP.

7125.SHRICHANDULAL CHANDRAKAR:
Willthe Minister of mines be pleasedto state:

(a)whetherthe Governmentareawarethat
alarge quanhty of Correndem have beenfound
in Bastar district of Madhya Pradesh;

(b)itso, theestimated quantity of Correndem
available there;

(c)thenumber of applications receivedby
the Government for mining hcence of
Correndem; and

(d) the decision taken thereon?

THEMINISTEROF STATEINTHE MIN-
ISTRY OF MINES (SHRI BALRAM SINGH
YADAV). (a) and (b) Occurrence of Corundum
mineral have been repoted from Kuchnur,
Chillamarka, Dampayi, Dhangouland Pekapalli
areaof Bhopal-pattanam Tehsilof Bastar Dis-
trict. Estimated recoverable reserves are re-
portedtobe around25tonnes.

(c)and(d) One application forprospecting
licence hasbeen received. The Govemment of
Madhya Pradeshis yettoweeka decisioninthe
matter.

Selection of indian and foreign Firms
for Steel Sector

7126. KUMARI PUSHPA DEVI SINGH:
Willthe Ministerof STEEL be pleasedtostate:

(a)thedetailsofthe Indianandforeigntirms
selected for participating in the public sector
steelunits;

(b) the critena laid downfortheir selection;
and

APRIL 29,1993
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_ (c)thesteeiplantsinwhichthesefirms are
likely to participate and the level of their partici-
pation?

THEMINISTEROF STATE OF THE MIN-
ISTRY STEEL (SHRI SONTOSH MOHAN
DEV): (a) and(c) Selection of apartyforpartici-
pationinthe equity and management of indian
Iron and Steel Company (ISCO) 1s presently
under consideration. The basic objective 1s
modernisation and expansion of iISCOtop a
crude steel capacity of 1.5MTPAnacostand
time effective manner.

(b) The cntenaadopted by Committee of
Experts(COE)for evaluation of offers include:

(i) Project costand specificinvestment;

(ii) technological viability of the schemes
envisaged;

(iii) reliability of the financing plans;

(iv}inancial viability of the modernised steel

works as alsothetime frameinwhichthe
current operations wouldbe made viable;

(v) purchase consideration offered; and
(vi) sacrificesexpectedof SAIL/Government.
[ Translation)
Funds for welfare of handicapped

7127. SHRI RAJENDRA kUMAR
SHARMA: Will the Minister of WELFARE be
pleasedtostate:

(a) thegrants-in-aid providedto each Vol-
untary Organisationproviding education, train-
ingrehabilitation facilities, Aids and appliances
todisabledpersonsinthe countryduringthelast
threeyears, State/UT-wise;

(b) whetherthe Goverenmt proposetoin-
creasetheamount;
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(c)f so, the detalsthereof, and intheattachedstatements 1 & 1l

(d)f not, thereasons therefor? (b)to(d) The quantumfor release of grant-

in-axdto voluntary organisations cannotbe fixed

THE MINISTER OF WELFARE (SHRI  asgrant-in-aidisreleasedbased onrecommen-
SITARAMKESR)) (a) Theinformationisplaced datiens of state Govts /UT Administrations
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Production of Gas In Andhra Pradesh

7128 SHRIDATTATRAYA BANDARU
“” Wilithe Minister of PETROLEUM AND NATU-
RAL GASbe pleasetostate

(a)whether alargequanttty of gasisbeing
extracted from the wells situated at Rawa in
AndhraPradesh

(b)f so, the details thereof

(c)the date onwhichthework of extracting
haswas started, and

(d) thetime by which the productions likely
to starton commercial basis?

THE MINISTER OF STATE OF THE
MINISTRHOF PERTROLUMAND NATURAL
GAS (CAPT SATISHKUMARSHARMA) (a)
to(d) Twowellsatthe Ravvafieldinthe Knshna-
Godabanoffshore are producing about 30 000
m3/day of associated gas alongwith crude oil
@400TPD Theproductionstartedon3 3 1993
The Ravva field hadbeen offered for develop-
mentby private Companies under joint venture
arrangementswithONGC Severaloffershave
been received andthe time by whichthe oiffield
1sfully developed will be known only after the
Jjointventure arrangements have beenfinalised

[English}
importofCoal

7129 SHRIPRAKASHV PATIL Wilithe
Minister of COAL be please tostate

(a)whetherthe Govemmenthaveassigned
the job of import of coal to such agencies who
have no expertise inthe line ignonngthe claim
of andthe Coal Limited, and

(b)ifso the reasons therefor??

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COAL (SHRIAJIT PANJA) (ajand

APRIL 29,1993
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(b) Underthe present Exportand import Policy
coalcanbetreelyimported The Govemmentin
Mnistry of Coal 1s not importing any coal
Govemment has also appomnted any canising
agency for imports of coal under Export and
Import Policy

[ Translation)
LPG Agenciesin Madhya Pradesh

7130 SHRISATYANARYAYANJATIYA
Wilithe Minister of PETROLEUM AND NATU
RAL GASbe pleasetostate

(a)the places in Madhya Pradesh having
populate of morethan 20thousand onthebasis
of 1991 census whichhavenoLPGagencyand
the actionplanformu atedto provide suchfaci
ity atthese places

(b) the relaxations proposed for opening
LPG agencies inscheduled castes and sched
uledtnbes dominated areas ofMadhya Pradesh
and

(c) the details of the norms fixed for direct
marketing or agency system through muit
national companies andcontrol and distnbution
arrangementof L PG importedfromforegncoun

tnes?

THEMINISTEROF STATEOF THEMIN
ISTRY OF PETROLIUMAND NATURAL GAS
(CAPT SATISHKUAMR SHARAMA) (a) There
are 41 places in Madhya Pradesh having2
population of over 20, 000 but presently nol
having LPG faciity All such locations will b
included i the future marketing plans in 8
phased manner subjectto productavasiabilly
andthelocations offenng adequate potential
economically viable LPG distributorships

(b) There 1s no such proposal conside!
ationof Government

(c)Govemmenthas mcenﬂyww
pohcy onpearled l\l‘arkem'tgofLPtSbw"‘""e
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parties under which they would be allowedto
import LPG, set up their own LPG bottling
Plants, andselithe same atmarket-determined
prices, through their won distribution network.

[English
Assumes EvacueesinNorth Bengal

7131.SHRIPIUS TURKEY: Wilithe Min-
isterof HOME AFFAIRS be pleaseto state:

(a) whether anumber of Assumes evacu-
ees havebeen residinginthe camps locatedin
North Bengalformore than a decade;

(b)if so, the details of the relief provided by
the Govemmentto suchpersons;

(c)thetotal number of evacees stayingin
thosecamps; and

(d) the action being taken for their proper
rehabifitation?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) Yes, Sir.

(b) The Government of West Bengal has
provided financial assistance andfoocdgrainsto
the said envcuyas from 1979 till the end of
March, 1992,

(c) About 7500 persons are stii stayingin
therelief camps which were setup buy the West
Bengal Government.

(d) Govemment of Assam and West Ben-
9alhadbeen directedto ensure repatriation of
theevausestotheiroriginal places of residence.
Whilealarge numberofevauss were repatnated
sarlier, efforts to repatate the aforesaidevacu-
sesarecontinuing.

Funds for Waifare of Workers of Oil

7132, SHRISRIBALLAV PANIGRAH!: Wil

VAISAKHA9, 1915 (SAKA)
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the Minister of COAL be please to state:

(a) whetherthe Coal India Limited main-
tains funds forthe welfare of workers;

(b) it so, the details thereof;
(c) the norms laid down for its utilisation;

(d)whetherany representation has been
received from any State regardingits misuse;

(e) itso, the details thereof; and
(f)the actiontakento remedythesituation?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COAL (SHRI AJIT KUMAR PANJA):
(a)and (b). There isnoWelfare Fundassuchfor
coal workers. Adequate provisions for various
Weitare measures are however made in the
torm of Weltare Budget for both capital and
revenue expenditure.

(c)to(f). Donotarise
Traffic Problemsin Delhi

7133. DR. RMALLU: Willthe Minister of
HOME AFFAIRS be please to state:

(a)whetheranyagency hasbeenengaged
to study thetraffic problemin Delhi;

(b)ifso, the details and outcome thereof;
(c)theexpenditureincurredthereon; and

(d)the rests achieved onthe basis of study
report?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) The Delhi Police has reported
that no agency has been engagedby the Dethi
Traffic Police to study the traffic problems in
Delhi
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(b)to(d) Donotanse

Target of Coal Production

7134 SHRICHITTABASU Willthe Min-
isterof COAL bepleasetostate

(a) the details of the target fixed for the
production of coalforthe year 1993-94, and

({b)whetheradequatestepshavebeentaken
toensurethe fulfiliment of the target?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COAL (SHRI AJIT PANJA) (a)
Targetfixed for production of coal dunng 1993-
9415 249 milliontonnes The company -wise

break-upis givenbelow -
(m mulhon tonnes)
*CiL 22000
SCCL 2400
Cthers
(TISCOASCO/MDVC) 500
—r—Totat(All india) 24900

*220 m t target of CIL, includes 4 m of
exposedcoal

(b) Yes, Sir To achieve above target of
production Govemmenthavetakensteps which
inter-aha include opening of new mines,
modemusion of existingmins, applicaton ofnew
technology, ensunng timely avatlability of in-
puts andnfrastructual facihes , better capacty
uthsation and maintaining good industnal rela-
tions

Adulteration of Petroleum Products
7135 SHRIMATICHANDRA PARABHA

URS Willthe Minister of PETROLEUMAND
NATURAL GASbepleasetostate

APRIL 29,1993
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(a)whether some dealers of Karanataka
have complained regarding adulterationinpe-
troleum products before they reached
Kamataka, and

(b)ifso, the action proposedtobe takenby
the Govemmentinthis regard?

THEMINISTEROF STATE OF THEMIN
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPTAIN SATISH KUMAR SHARMA) (a)
No, Sir

(b) Does notanse
Bombay High Oil Wells

7136 PROF  UMMAREDDY
VENKATESWARLU  Will the Minister of
PETROLUEMANDNAURAL GASbepleaseto
state

(a) the active productive life of Bombay
High Orlwells,

(b) the details of the expected peak period
andthe decline inproduction after that

(c)the number of such wells which have
gone dry dunng the last five years,

(d)whetherany damage control steps have
beentakento repair ot restore the productivity
ofthe active wells, and

(e)f so, the details thereof?

THEMINISTEROF STATE OF THEMIN
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT, SATSHKUAMR){a) The economic e
ofthe tieldisenvisaged upto the year2010

(b) Theproduction rate peakedatabout 19
MMTPA inthe years 1964-85to 1987-88, and
hassince progressively declined to about 12
milkiontonnesinthe year 1992-93

(c)Noneofthe production welishave goné
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dryinthelastfiveyears.

(d) and (e) The steps taken include (1)
water/gas shut off jobs of repair thehigh GOR
and highwateroutwells, and

(n) Voideage compensation by injecting
increasedquanhfy of water

Central Assistanceto CompensateLosses
CausedbyBombblasts

SHRI DHARMANNA
MONDAYYA SADUL
SHRIMOHAN RAWALE

7137.

Will the Minister of HOME AFFAIRS be
pleasetostate

(a)the details of Central assistance sought
by the Government of Maharashtra to comp-
ensatethelosses incurredto rehbilate the per-
sonsandfamilies affectedby the recent senes
ofbomb biasts in Bombay;

{b) the details of assistance providedbythe
union Government uptoMarch 31, 1993, and

{c)the amount proposed tobe providedto
the State dunngthe currenthinancial year?

THEMINISTEROF STATEINTHE MIN-
ISTRY OF HOME AFFARIS (SHRIRAJESH
PILOT) (a)to(c) CentralGovemmenthave not
recewved any communication from the Stat<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>